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As a matter of fact, curiously enough , 
after this argumcnt was raised in the 
other House and it was reported, I 
received through our Ambassador in 
Germany a message from the Editor 
of that German paper which had been 
quoted here and he was saying that 
he was rather disturbed. He said 
"What is this ? I did not write any-
thing. This is a translation by some-
body from the German; it was mis-
translated. I know very well that the 
Prime Minister of India is in no way 
bound by any allegiance. I am not so 
ignorant." He is quite angry about 
it and said, "Somebody mistranslates 
it in this way, and I am accused of say-
ing something which I did not." 
Because the whole thing is not correct. 

RESOLUTION RE FIVE YEAR PLAN 

MR. CHAIRMAN : The Prime 
Minister to move the following Resolu-
tion : 

This Council records its general approval of 
the principles, objectives and programmes 
of development contained in the Five Year 
Plan as prepared by the Planning Com-
mission. 

THE PRIME MINISTER AND 
MINISTER F 0 R EXTERNAL 
AFFAIRS (SHRI JAWAHARLAL NEHRU) : 
Sir, with your permission may I add a 
sentence to what I was just saying ? 

MR. CHAIRMAN : It will be irrele-
vant new. 

SHRI JAWAHARLAL NEHRU : 
May I at least express my regret that I 
caused you and the House some inconve-
nience by not being present here at it 
o' clock as I ought to have been but it is 
difficult to be in two places at the same 
time. 

About a week age I presented to this 
House the Report of the Planning 
Commission containing the Five 
Year Plan. Now I have much pleasure 
in moving the Resolution which you 
have read out, viz. 

That this Council records its general approval 
of the principles objectives and programme  

of development contained in the Five Year 
Plan as prepared by the Planning Com-
mission. 

I have a sense, if I may say so, of great 
satisfaction at being privileged to move 
this Resolution in this House today. 
In some way or other I have been 
connected with this kind of planning 
for a large number of years. I have 
talked about it, written about it and 
14 years ago the then Presidnt of the 
Congress, Shri Subhash Chandra Bose, 
appointed in consultation with others 
a National Planning Committee and 
he was good enough to invite me and 
then appoint me as Chairman of that 
Committee and for about a year or sa 
I functioned as such with great benefit 
to myself—I don't know how far others 
benefited by it—but it was a work 
which brought the whole picture of 
India before me, the many problems 
of India, the variety of them, the diffi-
culties of them and it was a fascinating 
subject. The work of the Planning 
Committee was going on in which a 
very large number of people had been 
associated, firstly as Members of the 
Planning Committee and secondly as 
Members of about 29 sub-commit-
tees which the Planning Committee 
formed. We really got into our 
fold about 200 to Soo eminent 
experts from all over India. That work 
however had to be suspended because 
of other developments in the country 
which resulted in some Members of the 
Planning Committee being removed 
from their normal scenes of activity, 
by being sent to prison and other 
places. After that, an attempt was 
made to carry it on but it was very 
difficult. Other things happened 
and again we were removed from our 
normal activity. That was unfortunate. 
Nevertheless, even in that period very 
useful work was done by that National 
Planning Committee and it could not 
be completed but it has produced, as 
many hon. Members might know, 
quite a large number of reports—more 
than 20 or so—of the sub-committees 
as well as that of the Planning Com-
mittee itself. I mention this not 
only to show my personal connec-
tion with this business of planning 
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but also to show how the country like. Otherwise you drn't have that 
and the nation has been interested in integrateddevelopment that presumably 
it. Naturally, when we dealt with it you require. 
in those days, it was rather on a non- 	Now, I don 't pretend to say that the 
official level, slightly on the academic Report of the Planning Commission— 
level, because we were not dealing with this Five Year Plan,—is a perft,ct docu - 
the problems as they were; but we ment of the integrated development that 
were laying down a kind of a chart of is laid before this House and the country. 
things as we wanted them to be which But I do say that this is an attempt—if 
was very useful and very necessary. you like,a feeble attempt—it is an attempt 
Later on the Government of India, to face that problem in an integrated 
as then constituted,. formed a large way, and to face it not only in an inte- 
number of panels, industrial panels grated way, but keeping the realities be 
and the like, and their reports reside fore us that is, not in an academic way—I 
now in the pigeon-holes of the mean no disrespect to the academicians 
Secretariat. Now the whole conception —what I mean is we are not dealing with 
of planning, as the National Planning things in a vacuum. We have to take 

i , 	Committee undertook was an integrated I things as they are and taking them as 
conception, covering almost every f :a they are, we try to integrate them. The 
of the national activity. The conception approach to the problem is in that way. 
of planning which the Government 
of India then of that day undertook, 	All that I claim for this Report is that 
although they called it planning— this is an earnest attempt, an integrated 
and they had a Planning Member— approach to the question of planning 
was really not valid in that sense but in India. I have no doubt that there 
looking at individual industries and are many imperfections in it. I have 
trying to see what should be done about no doubt that it can be easily criticised 
them. That is a useful thing in its own here, there and everywhere. Never-
way but the two conceptions are corn- theless, I do venture to say that the 
pletely different and I would like the Report, for the first time, puts up be- 
House to appreciate that, because the fore the country this entire problem, 
word 'Planning' is used in a very vague in agriculture, industries, social 
way. Many of our friends in industry services etc., and makes us all think, 

i think of planning in a very limited of this problem as a whole, in relation 
way—a very useful but a very limited to the realities of the situation. It is 
way—they think of a particular sector really the first attempt of the kind. I 
of our economy and put forward pro- myself referred to previous attempts, 
posals as to how it should be made but they were 

first 
 of a different kind. 

better or how the production could This is the first attempt, in a realistic 
be increased. That is good in so far way, to keep in view what has been 
as it goes but that is not planning in done and what is being done, to draw 
the sense—in the integrated sense— up a plan for the future. 
that the word is understood now. 	Now this is called the Five Year Plan, 
Because, if you advance on the Indus- As a matter of fact, as the House pro-
trial front and you forget the agricul- bably knows, two years out of the five 
tural front, well, something happens years are over. In effect, therefore, 
which pulls down the industrial front it is a plan for the next three years. 
also. If you advance on the agricul- That means, when we started making 
tural and industrial front and forget this Plan, we had to accept what had 
some other front, let us say of the ser- already been decided upon, what had 
vices, that is the specialised services been done and what was being done. 
that will do the work, ;f you forget let To some extent every plan, wherever 
us say, the transport or something else, it may be, has to accept what is happen-
then both the industrial and agricul- ing. We cannot start absolutely from 
tural fronts get into difficulties, so that scratch. Even more than that, we had 
you cannot proceed, unless you look at it to remember that our resources are 
as a whole as far as you can. Other- not unlimited, and a large part of our 
wise you have bottlenecks and the resources were committed to things 
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that were being done. To mention 
some of the major items, there are some 
river valley schemes, the Bhakra 
Nangal, the Damodar Valley, Hirakud 
and so on. We had spent crores of 
rupees on them and we were half-way 
through them, and it is most undesirable 
for us to say, "Well, we are going to 
start from scratch ; scrap everything 
that we have done." Apart from 
that, they are fine schemes, very im - 
portant schemes. But it is true that 
if we had started from scratch, we 
might have laid more emphasis, a little 
more emphasis, on Emaller schemes, 
rather than get caught up in three or 
four large schemes which absorb all 
our money, however good they may be. 
But there they were, half-way through 
and we had to pursue them, although 
perhaps, in true perspective, we were 
spending more on those few projects 
than we would have spent, if we had 
the previous making of these before 
us. So all these were limiting factors 
which we had to abide by and which 
we could not ignore. 

Then again,--you may call it a 
limiting factor or not, but it is a factor 
which has to be borne in mind by the 
Planning Commission—we had to 
function within the terms of the 
Constitution c f India. The Planning 
Commission ceeld not simply scrap the 
Constitution acid peopose some things 
which did not fit in with the Consti-
tution or the various rights etc., laid 
down in it. I say all this because 
criticisms may be raised that the 
Planning Commission did not do some-
thing which actually would have meant 
going outside the four corners of the 
Constitution. Now, I do not mean te 
say that this Constitution which we have 
laid down and which we respect and 
honour, that every syllable and every 
article of it is so sacrosanct that we 
cannot change it. Of course, if we 
so desire we can change it and we have 
to change and we will change it, not 
the whole Constitution, but anything 
that we think comes in the way of the 
nation's growth ; and for my part, 
the sole test we should apply is, what 
is right from the point of view of the 

growth of the nation and what is wrong. 
If anything comes in the way of that 
growth, undoubtedly, we should 
change, even though it may mean an 
amendment of the Constitution. But 
this, when it comes up in that form, we 
will consider. Meanwhile, obviously 
we go on the basis of our Constitution 
and we proceed on the basis of things 
as they are and then try to change 
them. 

Now, this business of changing things 
as they are, can be approached in a 
variety of ways. There is the way of 
what is called, rather loosely, the revo-
lutionary way. And rather loosely, 
people think that revolution means the 
breaking of heads and generally creat-
ing an uproar. Well, that sometimes 
happens and has happened in history, 
though probably far bigger revolutions 
have taken place which have affected 
human society tremendously without 
the breaking of heads or the uproar. 
Take the industrial revolution, or that 
part of it which is called the electrical 
revolution, or the other technological 
advances which have really changed 
the world tremendously and are 
changing the world and thereby the 
whole structure of society. They do 
not involve, as such, the breaking of 
heads, though they often enough in-
volve tremendous suffering for the 
p eople--these technological changes. 
So we have to be clear about the thing 
It is not a question of planning only, 
but the approach to this question. Are 
we going to bring about the social or 
economic structure that we want, 
by methods of violent revolution or 
violence in any form ? Or is it possible 
for us to bring these changes about, 
more or lcss, by what might be called 
the democratic method or the peaceful 
method ? In theory, of course, the 
democratic method ought to be ade-
quate for it. It is not adequate if a 
minority of the people want to impose 
their will on the majority. It may be, 
of course, that the minority is right 
and the majority wrong. I am not 
prepared to say that the majority is 
always right and the minority is always 
wrong; but the fact remains that the 
democratic method ought always to be 
possible for a country giving effect to 
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the wishes of the majority when that 
majority wants something to be done. 
I know that difficulties arise and the 
majority may he misled by modern 
methods of propaganda or something, 
that the majority may be made to 
misbehave and go the wrong path. I 
leave that out. Anyhow, so far as we 
are concerned we follow the peaceful 
democratic methods of progress. I am 
not, for the moment, saying that from 
any moral or political plane—although 
that has great value—but, from the 
purely practical plane because, any 
other method which may be the out-
come of our impatience or enthusiasm 
or general sense of frustration will lead 
and is likely to lead not to the results 
aimed at. If we are prepared to think 
that for the moment and for the next 
generation, let us not care for the results, 
let us not worry so that we might build 
for future generations to come, well, 
theoretically that may be something. 
If it is necessary to sacrifice the present 
generation, it may be something more 
than that ; that is to say, in trying to 
change over, if that inevitably involves 
the destruction not only of the evil 
but, of a large amount of the good, 
you suffer a set-back ; the nation, the 
community, suffers. It takes mighty 
long to build afresh ; building is a 
difficult matter—destruction is easy. 
'Therefore, from every practical point 
of view, a method of possible demo-
cratic progress, where democracy is 
working freely, seems to me logically 
inevitable. Where democracy is not 
working—for the moment I am talking 
about political democracy—where there 
is, well some other ft rm of authori-
tarian control, then different questions 
arise as how to get things done. But, 

.1 leave that question aside because, at any 
rate, we have pclitical democracy in 
this country. Now, I said 'political 
democracy' deliberately because cer-
tainly we have not got economic 
democracy in this country. The 19th 
century meaning of democracy was 
political democracy ; but gradually, it I 
has come to mean something more 
han that, economic democracy which, 

ultimately, means a removal of 
the Great differences that exist 
between the different classes, in- 

dividuale,etc., and an equalisation and 
building up of an egalitarian society 
with, as far as possible, equal oppor-
tunities to everyone. Of coarse, I 
do not suggest that everybody should 
be levelled down to a certain level ;. 
but, generally speaking, these differ-
ences should cease to be and oppor-
tunities should be open to all. Tnat 
is to say, if democracy has got to func-
tion, it must become progressively 
economic democracy and that is the 
problem of today ; either political_ 
democracy becomes, more or less, full 
blooded economic democracy or, demo-
cracy ceases to be democracy and some-
thing elsetakes its place, and, that 'some-
thing else' being, more or less, of an auth-
oritarian type—whether you call it the 
Conservative authoritarian type or the 
other hut, both are authoritarian. So, we 
arrive at this conclusion that we-
should aim at economic democracy. 
We should adept methods which are 
peaceful and which can be adopted 
really when you have got a frame-work_ 
of political democracy based on adult 
suffrage. 

Having decided that—I hope this 
House will agree with this stage of my 
argument—then, the question comes 
as to how we set about it. Well, 
naturally, our ambition is limited by 
our strength to do it ; we are having 
an unbounded ambition to do many 
things as quickly as possible ; but, 
ambition is good ; ambition tc achieve,. 
and to go ahead gives one strength 
but, ambition is not by itself enough. 
You must have the resources. There 
are certain resources which can be 
measured, more or less, and weighed; 
there are others which are un-
certain factors. Wherever the human 
factor comes in, it is an uncertain 
factor. The same group of persons 
or the same country may function on a 
heroic level occasionally and on a 
terribly pedestrian level at other times, 
It just depends. Of course, no com-
munity functions continually on the 
heroic level more likely on a pedes-
trian level but, on occasions, it 
can be pulled up. That is a difficult 
matter; but, it is an essential matter 
nevertheless, because, after all any plan 
that you may make is only very partly 
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a Governmental plan. If it is to 
succeed, it must function through the 
people, that is, through the non-official 
level and through the vast numbers of 
people in the country who take their 
share in building up that plan. If 
there is that co-ordination between 
Governmental and the peoples' acti-
vities in giving effect to a plan, then, 
things move rapidly. So, there is that 
uncertain factor. 

Now, why do we want this plan ? 
It is rather an absurd question for 
me to put in this wily, but why do 
we want progress—shall I say—or 
higher standards ? Well, the answer 
is obvious ; but, apart from the obvious 
answers that we want ourselves and 
our people to be better off, to get rid 
of their poverty, their unemployment, 
their hunger and to raise the general . 

 level of things so that they may not 
only have material advantages but, 
possibly, have an intellectual, moral, 
spiritual and cultural life. That is 
obvious, of course. Positively, one 
wants to do that. Negatively, one 
wants to do it because if one does not 
do it, one goes down in the modern 
world ; one can't compete with the 
other countries ; one can't even main-
tain one's freedom. Independence is 
not a matter of vote of this House ; 
independence is a matter ultimately of a 
certain relative steength of the country 
whicl-  can meet any crisis or any outside 
attack whether it is military or non-
military, economic or whatever it is. 
Therefore, negatively it becomes essen-
tial for us to build ourselves to maintain 
freedom. It is not a question of just 
doing something ,A Lich we consider 
desirable but, something which will be-
come c;_sential and inevitable, merely 
from the point of view of keeping going, 
because, there is no such thing as re-
maining where you are. You have to 
go ahead or you sink, slide back and 
become weaker economically and, 
politically also. There is no other way 
of looking at it. It is looking at it in 
a broader way, in a larger perspective. 
Looking back over the last roc) years 
or so, much more, 200 years, if you 
like, you see this gradual development 

in the Industrial Revolution beginning 
wi di Western Europe, with England 
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and elsewhere, spreading elsewhere 
and finding, in a sense, its culmination 
at the present moment, technologically 
speaking, in the United States of 
America. Now, this proce3s has been 
"very unique and, I am not sure -- 
I speak with all respect —if most of us 
realise its uniqueness. It is something 
which started upsetting the world ; 
it started various forces ; the move-
ment was releasing certain forces at a 
pace which was quite new in human 
history. I won't go into details but 
give one simple instance. 

Throughout human history, there 
was, so far as transport was concerned, 
for going from one place to another, 
a certain pace and rate. Throughout 
human history, up to the coming of the 
Industrial Revolution, the fastest 

, method of travel was probably riding 
a fast horse. It did not make any 
difference in thousands of years. 
Suddenly other things came in and 
change them. And they come in every 
day, and we take them for granted. 
Now when we go to a place, we fly there, 
and the normal aeroplane is already 
out of date : we want a jet plane now, 
to go Soo miles or 700 miles an hour. 
And so, the whole question of transport 
and travel and communications has 
changed out of recognition. Take 
radar, for instance, which is an amazing 
growth. Most people do not 
deal with it. It is an L>mazing 
growth of that idea of communication. 
I put this before the House as an 
example. I could give many other 
examples of technological change 
which are equally remarkable. We 
take them for granted. 
But the odd thing is that we do not 

follow that up by realising that this 
tremendous change in technology has 
resulted in tremendous changes in 
methods of production, in methods 
cf distribution, in all kinds of things, 
and thereby has affected human society 
to a tremendous extent. Human 
society has to adjust itself to those 
changes ; if it does not, well, it may 
perish. 

Now, our country has been affected 
by the impact of the Industrial Revo-
lution in a kind of passive and negative 
way for these too years. The positive 
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impact came very slowly. Ard now 
what we are really up against is that 
we are accepting this fact and going 
ahead to adopt the consequences of 
the Industrial Revolution, not all, I 
hope, but the industrial consequences 
of that Revolution, in India. We have 
to, of course. It is not a question of 
choice. Every country has got to, 
if it is to go on. That is what is happen-
ing. And it is happening inevitably all 
over the world, and creating tremendous 
problems. Among those problems are the 
problems of war and peace, which follow 
from this—the consequences of this 
development of technology. It has on the 
one hand brought enormous benefits 
ID the human race, and for the first 
time has demonstrated that the pro-
blems of the human race are capable of 
solution. We have enough resources 
in the world to solve them. And yet 
at the same time it has made them much 
more difficult of solution and has 
brought into being weapons etc. of 
destruction which are terrible. 

But another aspect of this is how this 
progressive technological development 
is affecting powerfully the mind of 
man. The machine becomes more and 
more important. The machine becomes 
more and more human. The machine 
develops gradually some kind of a 
mind. I am not exaggerating : I am 
saying exactly what is happening 
now. And while the machine becomes 
more and more human, the human-
being becomes more and more a 
machine. It is a very curious and 
dangerous development, all this. And 
I suppose greater forces are behind 
this than can be controlled by any 
country, and certainly not by any law 
or decree. 

I have ventured to place before this 
House some of those considerations 
which really do not directly come into 
our Five Year Plan but which are 
important for the House to consider 
in order to have some kind of back-
ground, because that background is 
governing whether it is the question of 
war or peace, whether it is the question 
of economic development, whether 
they are questions which lead to the 
formation of political theories and the 
rest. Anyone can see today that the  

economics, generally speaking of the 
19th century, are completely out of 
date. That does not mean that some 
of them do not subsist. Certain 
principles, certain ways, always subsist, 
but the basic economic outlook of the 
19th century is completely out of 
date. Maybe, there are some in-
dividuals—I regret to say there are many 
individuals—who still live in the 19th 
century. But that is another matter. 
But they are out of date today to solve 
the problems of today—and so in fact 
almost any theory that might be 
advanced and that has been advanced 
including what might be called 
great revolutionary theories. They 
have contained great principles, 
great truths, and yet they tend to get 
out of date in changing technologies, in 
changing circumstances. For, after 
all, any theory is based on the existing 
situation. I am leaving out for the 
moment moral and ethical considera-
tions which may be based on more 
basic truths. I am not referring to 
them. But when you base a theory 
on practical considerations, economic 
considerations, etc., theories are likely 
to be affected if the basic consideration 
changes. Take methods of production, 
for instance. It is even now possible 
to grow food without land, soilless 
food—it is not commercially done, 
but it is possible. You can conceive 
if that was done in a big way what would 
happen to the entire land problem. 
The whole theory will be upset. The 
whole question of land for agricultural 
purposes becomes upset. That is not 
a problem for us today, but I just 
mention it to you to show how whole 
theories and approaches become upset 
and all your revolutionary approaches 
also get upset because technology 
has advanced, has taken a big step for-
ward. So that, if we want to understand 
the modern world, we have to remain all 
the time on our toes, physically and ment-
ally alert, and not allow ourselves to get 
into a rut of thinking—especially not al-
low ourselves to be caught in any dogma. 
And, with all respect to you, Sir, dogmas 
are, in economic and other matters, as 
bad as dogmas in religion. Certainly 
we can always learn a great deal from 
them, because a dogma originally had 
some substratum of truth, but it was 
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left behind as the world changed. 
We have to take this problem in a 
dynamic, living way. We learn from 
the truths that are enshrined in old 
theories, but we always try to keep 
in touch with the changing world. 

Now, planning should be that. And 
if it is that, what you plan today may 
-not be wholly up-to-date tomorrow. 
It has to adapt itself to changing circum-
stances. Therefore, if you approve 
of this Five Year Plan today and some-
thing happens a year later or two 
years later which makes you think 
afresh, we think afresh and change it. 
Well, Sir, after 2 1/2 years this Plan 
;s sought to be finalised by the Planning 
Commission and it has come up before 
Parliament for approval. Yet there 
can be no finality about this at any time, 
and it has to be a changing, dynamic 
thing—changing in approach, chang-
ing actually in the way it is given effect 
to, changing in accordance with popular 
reactions to it. It is from this point 
of view that I would like this House 
to consider it. It is, if I may repeat, 
the first effort in an uncharted domain 
—almost uncharted—because planning 
means full information, full data, full 
statistics, and we have ndt got them. 
The first thing before one plans is 
to get as much information as possible. 
That we have not got. Take a subject 
like food, of the most essential impor-
tance. We have relied for statistics 
about food production on the reports 
sent to us by State Governments; 
State Governments have relied on the 
reports sent to them by District 
Magistrates; District Magistrates 
have relied on the reports sent 
to them by patwaris. So, the Govern-
ment of India issues big reports based 
on statistics collected by the Indian 
Council of Agricultural Research. 
They have produced the statistics—
the Indian Council—which have been 
carefully examined and tabulated. 

SHRI H. D. RAJAH (Madras): But all 
are false. 

SHRI JAWAHARLAL NEHRU : 
Well, I wouldn't go so far as that but 
I venture to say that in the final analysis, 
you reach the patwari there, and  

an untrained patwari. And if the 
patwari 	 

SHRI H. D. RAJAH : Sir, one minute 
to interrupt ? So far as the patwari is 
concerned  

MR. CHAIRMAN : Let the Prime 
Minister continue. 

SHRI JAWAHARLAL NEHRLT 
The hon. Member has been touched 
in a tender spot. So that the honest 
patwari, if he makes a slightest error_ 
it is magnified. There are innumer-
able patwaris and in fact we get data 
totally unreliable—not false, but totally 
unreliable. In fact the latest attempts 
at collecting data more scientifically 
have been made by what is called the 
sampling survey method, which is the 
modern method, giving fairly precise 
results and fairly rapid results and we 
have only yesterday or day before 
yesterday, I believe, received the first 
report of this sampling survey of various 
things including food—a very illumi-
nating document no doubt—and at 
some time or other presumably it will 
be available to hon. Members too, 
not just yet. 

Now this Report gives information 
about food consumption and food 
production, which is very far remote 
from the other data that we have had 
thus far, about anything—from 20 to 
25 per cent. different—a big difference. 
It immediately colours our whole view 
of the food problem. 

Now, as I was saying, our planning, 
except in a school-boy debating way, 
has to be based on facts and statistics, 
not on theories, not on our urges, 
not on our desires. Of course desires 
come in and urges come in. And we have 
not got enough statistics. Of course 
we have got some and we have to 
get along with what we have. We 
cannot give up planning and wait for 
a few years to get statistics. We have 
and we are trying to build up this 
collection of properly scientific statis-
tics and in this matter, although we 
have not gone far in extent, we have 
even now a fairly high reputation in 
the world in regard to quality, if not 
quantity. Therefore, there is • no-
reason why we should not do it well. 
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And again we have to plan for the 
whole of India. Oars is a federal 
structure with a large measure of 
autonomy with the States,' each State 
pulling in its owa direction, each State 
naturally thinking, more of itself than 
of others. Take the. food problem 
again. There is always the difficulty 
between the surplus States and the 
deficit States. The surplus States 
have the surplus viewpoint, the deficit 
States have the deficit viewpoint. 
And it is not easy to combine the two. 
We have tried it, and I must say that 
the States help us very much, n of that 
tney obstruct. But generally the 
approach is bound to be different, 
so that this drawing up of a plan had 
to meet with a large niimb:r of hurdles 
throughout and if as a result it is not 
as precise and as aeicurate as it ought 
to be, it is not surprising. 

Frankly speaking, I am astonished at 
the fact that we have produced this 
docum oat, in the form that we have 
produced it and with the material that 
it contains. I am surprised at the 
measure of success we have achieved 
an spite of all tho le difficulties that we 
have had to face and so, I would beg 
of this House to consider this Plan 
with this background. Be critical, 
be condem tatary by all means. We 
want to get going with it. We want 
to improve it. At the next stage—
whenever it is—we want to improve 
it, in the process of giving effect to it 
and all that. But I would beg of the 
House not to proceed in consi iering 
this document in a theoretical way 
of what we like to have, because we 
want many things to happen which 
at the m Lem ent are not within our 
control, but to see it in a practical way 
—of course to begin wigi—by con3ider-
ing the objectives that have b :en laid 
down in the Plan, the general principle; 
and objectives, because they govern 
the whole Plan. If you agree with 
those, then the rest, to a large extent, 
is detail—very imp rt ant, nevertheless 
detail—and the rest also is not only 
detail, bat a large part of that detail 
is something to which we are bound 
hand and foot by past comni'm ents. 
We cannot get out of it, for instance 
.our river valley schemes and oth-rs. 

56 C. S. D.  

Many hon. Members often have said 
and no doubt will say : "Oh )  you 
must pay far greater attention to small 
schemes, small irrigation schemes." 
Well, for my part, I entirely agree with 
them. But I cannot wipe out the great 
river valley schemes that we are taking 
up, we have taken up and we might 
have to take tip still, because we have 
to think in terms of the balanced de-
velop Dent. Small s :James are very es-
sc a id from the point of view of 
pure agricultural dev:1)pment, a large 
number of small schemes, may be far 
more profitable than a big river valley 
scheme. That is perfectly true. 
We should therefore lay stress on that. 
Nevertheless, there are other factors of 
a big river valley scheme of essential 
and basic importan:e. The river 
valley scheme is not merely important 
in agriculture, but it is a basic picture 
of the future problems and we must 
keep that basic picture of the future. 
Because, the river valley scheme is not 
merely important from the irrigation 
point of view, but also for hydro-
electric power which is essential for a 
nation's development. A nation's 
strength is measured by the power 
resources it has. And India is 
terribly poor in that. The other day—. 
I do not know what the position is 
now, but a few years back—I was told 
that one factory in Canada produced 
more power than what the whole of 
India produced. One factory in 
Canada, no doubt a big factory. 
So, you can see our backward-
ness by that and it is necessary to 
increase cur power resources. You 
are not going to do it very much by 
these small schemes. You have to 
have big schemes and also when you 
have this big scheme, you can develop 
industry there—and it becomes a way 
of developing industry and many other 
things. 

Now again, mast people agree that 
agriculture is important. -Nevertheless, 
criticism is offered that in this Plan 
we have not paid enough attention to 
industrial development. It is a just 
criticism and yet unjustifiable. We 
want industrial development because 
essentially our hying Standards will 
go up only by industrial development. 
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But how are we to have industrial de-
velopment. On what foundation, on 
what basis are we going to have it ? 
If agriculture is not stable there will be 
no foundaticn for industrial deve-
lopment. It is essential, therefore, 
from every point of view that first 
attention should be paid to agriculture 
in all its forms, including land policy, 
improvement in methods of agricul-
tural production, etc., whatever they 
might involve. Our production, as 
the House must know, is terribly low as 
compared with other countries. What 
we produce per acre is very little, 
and the problem before us is of course 
expanding our cultivation but much 
more intensively improving our pro-
duction. Therefore, agriculture be-
comes important. It does not matter 
how much importance you attach to 
industry—and we do attach impor-
tance to it and I say that without 
industrial development, industrialisa-
tion, you will not really raise living 
standards adequately—but you can-
not advance industry without having 
agriculture on a firm basis. In fact, 
all these questions cannot be considered 
separately from one another. The 
whole objective of the planning is 
having a balanced outlook, balancing 
one with the other. You cannot 
proceed along one front only. You 
will be held up if you do not go ahead 
on the other fronts also. Therefore, 
in this Plan first attention is paid to 
the food problem, the agricultural 
problem. A good deal of money is 
sought to be spe,nt for the improvement 
of agriculture, on major production in 
agriculture. The river valley schemes 
also, of course, help industry greatly. 

Next, we come to industry. In in-
dustry, it would be easy, terribly easy, 
to put up a fairly large number of 
factories producing consumer gods. 
It would not cost too much. It would 
be showy, but those factories et con-
sumption goods would depend on the 
basic industries of other countries. 
We could not be wholly independent 
in the matter and we would be terribly 
dependent on other countries even for 
our machines and for other important 

I 97g 
things. Therefore, if you want in-
dustries, we have to concentrate on 
those basic industries, key industries, 
mother industries, call them what you 
like. We want iron and steel. We 
have got to go ahead with iron and 
steel. We want the basic industries, 
the chemical industry and the others. 
We have to go ahead with them. When 
we go in for those basic industries, 
they take a lot of money and they pro-
duce results after some time. They 
de net produce results inimediately. 
So, your money gets ticd up, just as 
your money is tied up in the river valley 
schemes. In fact, the process of in-
dustrialisation in every country has 
involved putting in a great deal of 
your resources into son ething which 
does not yield dividends for a ccnsider-
able ti Therefore, it b :c )n:s a 
great strain on the olun:ry, an i the 
mire rapid tM indaitrialisn. -m, the 
E_T,r,n .:er. is strait, aid again to go 
back to what I said, one will have Co be 
p:-pared to bar that strain. To what 
extent that strain can be borne depends 
upon the people of the country, upon 
the Government of the country, but 
there is a limit beyond which people 
cannot bear. They crack up. People 
bear much more in authoritarian re-
gimes but there, they are forced to 
bear more, In a democratic set-up 
you may have to go a little more. slowly. 
You cannot industrialise without that 
strain, unless you industrialise with 
money flowing from outside, with 
foreign money, foreign aid even though 
other evils flow which I would not go 
into now, but it must be recognised 
that industrialisation means strain, 
means blocking up your resources for 
future good and if you do that before 
firmly entrenching yourself on the 
agricultural sector, you are lost, be-
cause this strain would immediately be 
felt by the vast agricultural population 
and the whole thing will crack up. 

Now, talking about industry, in this 
Report we have indicated that there 
should be a public sector and a private 
sector. It should be remembered 
that even now the public sector in 
India is fairly extensive, fairly impor-
tant and iuring the last three years 
it has been growing fairly rapidly, but 
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apart from that, it is our intention 
that it should grow; it is cur intenticri 
that the public sector should progres-
sively grow at the expense of the 
private sector but only provided that 
we are not, as a theory, giving effect 
to something which we like but when 
we ar.; prepared to do that with ad-
vantage to the country, that is, when 
we are not only peepared but when 
it will be advantageous to the country. 
You remember also that the private 
sector itself, if I may say so, is not 
entirely private, or even if it is private, 
it is not entirely governed by the 
theories of free enterprise and the 
like as is feared, because the whole 
conception of a planned economy is 
that the private sector itself is to a 
large extent controlled, i.e. brought 
into the four corners of the -Plan. If 
any part of the private sector wants tc -, 

 go outside the Plan, it cannot be per-
mitted to do so. It will break the 
Plan. It has to function within the 
steel structure, the steel framework, 
of the Plan. Within that it may have 
freedom. Then, again, the question 
arises, must arise, in regard to profits, 
dividends, etc. just as it arises in regard 
to wages, salaries, etc., that there must 
not be profits above a certain level. 
In these matters, therefore, the private 
sector itself is not so terribly private 
and uncontrolled. There canna be 
any uncontrolled sector, free sector, 
completely free sector or laissez faire 
economy. That theory, if I may say 
so, is as dead as the 19th century, and 
even those countries which talk a 
great deal about it, if you examine what 
they are doing, are themselves getting 
away from it with fair ability in  large 
setters of their economy. So, in this 
Report we aim at progressive socialisa-
tion. Whatever we say, we say 
moderately and rightly so, because 
we do not want to say more than we 
can do but we would like to do more 
whenever it b - comes feasible or possible, 
and I would like to draw your atten-
tion to some parts of the first four 
chapters or so, to what we have said 
in regard to banking and insurance. 
We are not touching banking and in-
surance at the present moment, but 
it is clear that banking and insurance, 
just as everything else, must be 

thought of in terms of the Plan, in terms 
of building the Plan, of helping the 
economy it the Plan. Further, great 
changes may have to be brought about 
in them towards specialisation etc., 
but we doret suggest that positively 
there but we do say that that is a thing 
which has to be looked into not neces-
sarily after the period of this Plan but 
even during the period of this Plan if 
necessary. 

So I have tried to place before the 
House, if I may say so, the broad 
features, not of planning, but to some 
extent, of the Plan without going into 
full details. This Plan is based on the 
Draft Plan, Draft Outline as it was 
produced some 16 months back and 
which has been considered by the 
country for over a year, criticised, 
commended and sometimes con-
demned and since then the Planning 
Commission has consulted all manner 
of groups and parties and viewpoints 
and associations, as many as they could 
reach. In effect, therefore, this Plan, 
for which, of course, the responsibility 
is that of the Planning Commission 
only, is in effect a Plan which is some-
thing much more than that produced 
by the Members of the Planning 
Commission. We have been in cons-
tant touch with the State Governmeigs. 
There is, as the House perhaps knows, 
what is called a National Development 
Council, consisting of all the Chief 
Ministers in the country and some 
Ministers here and the Planning Com-
mission that has already considered 
this Plan and generally approved them. 
So we have been in intimate touch 
with the State. Governments. Apart 
from that, we have been in touch, as 
I said, with other organisations and 
groups representing different view-
points. I don't mean to say that we 
have accepted everything that they 
said—that was impossible—b cause 
they themselves were in conflict with 
each other but we had paid due 
attention to ev ryth;n g that was E aid. 
It does not matter from where it came 
and we tried to profit by it and it so 
far as it is possible for us to include it 
in the Plan. Naturally we could not 
put in completely contradictory ap-
proaches. 
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Therefore, I claim that this Plan, is 

in a scnse a joint plan to the making 
of which vast numbers of people in 
the country have contributed. So far 
as the Draft Outline was concerned, 
it was apart from those whom we 
consulted—and I was happy to find 
in my recent travels how in many 
schools and collegcs, it had become 
some kind of a basis for considering 
the problems of India and thus we 
have been making the people of India 
planning-conscious which is impor-
tant from many points of view, from 
the point of view of plan of course, 
but more so from the point of view of 
making the people think of this entire 
country of ours, of its varieties and 
problems and think of them finally as 
one integrated problem. That is to 
promote them to think of the unity 
of India in its variety and diversity. 
So I submit this Plan before this House 
and I trust that this House will approve 
of this Resolution that I have put for-
ward not merely, if I may say so, 
passively but enthusiastically. 

MR. CHAIRMAN : Motion moved: 

That this Council records its general appro-
val of the principles, objectives and program-
me of development contained in the Five Year 
Plan as prepared by the Planning Commission. 

I shall ask tie movers of the amend-
ments to move their amendments at 
this stage and take up the Resolution 
aid the amendmn nts for discussion 
later. 

SHRI H. D. RAJAH : Sir, I move : 

Five Year Plan 	 1982 

SHRI KISHEN CHAND (Hyder-
abad) : Sir, I move: 

That at the end of the Resolution the follow-
ing be added, namely : 

"but is of the opinion that the plan— 

(a) does not provide suitable steps for the 
early establishment of a 'welfare State.; 

(b) does not suggest adequate measures for 
raising sufficiently the standard of living of the 
rural population frcm its present low level and 
assuring full employment to all persons ; - 

(c) does not embody prop r methods for 
financing the Plan by nationalisation of key 
industries and banking institutions and does 
not make enough use of deficit financing for 
this purpose." 

SHRI P. SUNDARAYYA .  (Madras) : 
Sir, I move : 

That in the Resolution 

(i) for the word "principles" the words 
"princiy le of National Economic Planning, but 
regrets that" be substituted ; and 

(ii) the following be added at the end :- 

"do not materially change the conditions of 
our people". 

SHRI B. V. KAKKILAYA (Madras) : 
Sir, I move : 

That in the Resolution for the words "records 
its general approval of" the words "having 
c )nsidered" be substituted ; and at the end 
of the Resolution the following be added, 
namely : 

"regrets that the Plan does not premise the 
ending of the exploitation of British capital 
which is one of the main causes of India's 
backwardness and poverty ." 

That at the end of the. Resolution the 
following be added, namely : 

"but considers that the n.pert must be so 
modified as to early cut the Five Year 
Plan without waiting for any external borrow. 
ing or aid of a nature which will infringe upc n 
the independent status of our country." 

SHRI H. C. MATHUR (Rajasthan) : 
Sir, I move : 

That at the end of the Resolution 
the following be added, namely : 
"but this Council regrets to note that the Plan 

has neglected the development of underdeve-
loped areas and has ignored sound and accept-
ed principles in this r_spect." 

Sir, I also move : 
That in the Resolution for the words "rccoi ds 

its general approval of" the words "having 
conside4-ed" be substituted; and at the end of 
the Resolution the following be added, 
nam 'ly : 

"regrets that the Plan does not promise any 
democratic transformation, pcln i, f( n 1- 
nistrative or economic, but on the contrary 
seeks to perpetuate the present state of affairs.,, 

SHRI K. L. NARASIMHAM (Madras) 
Sir, I move : 
That in the Resolution for the words "records 

its general approval of" the words "having 
considered" be substituted; and at the end of 



■ 

EC. 1 952 ] 	Five Year Plan 	1984 

That in the Resolution for the words "records 
ijs general approval of" the words "having 
considered" be substituted; and at the end 
of the Resolution the following to added, 
namely : 

"regrets that the Plan does not seek to pre-
vent the flow of th e profits earned by foreign 
owned concerns out of the country and make 
them available for financing the development 
schemes." 

1983 	Resolution  r e. 	r  

the Resolution the following be 	added, 
namely : 

"regrets that the proposals contained in the 
Plan will not release the productive forces, 
industrial or agrarian, for the utilisation of the 
natural resources of the country." 

SHRI S. N. MAZUMDAR (West 
Bengal) : Sir, I move : 

That in the Resolution for the words "records 
its general approval of" the words "having 
considered" be substituted; and at the end of 
the Resolution the following be added, namely 

"regrets that the proposals contained in the 
Plan will not bring about the rehabilitation 
of the refugees, promote education or improve 
the health services." 

SHRI B. GUPTA (West Bengal) : Sir, 
I move : 

That in the Resolution for the words "records 
its general approval of" the words "having 
considered" be substituted; and at the end of 
the Resolution the following be added, 
namely : 

"regrets that the proposals contained in the 
Plan would not lead to the industrialisation 
or the economic advancement o` the country, 
but would, on the contrary, bring additional 
burdens on the people and increase the country' 
economic dependence." 

SHRI B. RATH (Orissa) : Sir, I 
move :— 

That in the Resolution for the words "records 
its general approval of" the words "having 
considered" be substituted; and at the end 
of the Resolution the following be added, 
namely : 

"regrets that the Plan promises the intensified 
exploitation of the workers and peasants as 
well as increased taxation and other financial 
burdens on the people." 

SHRI B. V. KAKKILAYA : Sir, I 
move: 
That in the Resolution for the words "records 

its general approval of" the words "having 
considered" be substituted. and at the end 
of the Resolution the following be added, 
namely : 

"regrets that the Plan does not seek to develop-
transport and communications between differ-
ent parts of regions speaking the same language 
but separated under different State Adminis-
trations and that the Plan does not contemplate 
unification of such linguistic regions." 

SHRI K. C. GEORGE (Travancore-
Cochin) : Sir, I move : 

Sir, I also move : 

That In the Resolution for the words "records 
its general approval of" the words "having 

I considered" be substituted ; and at the end 
of the Resolution the following be added, 
namely : 

"regrets that the Plan pays:very little atten-
tion to the developm:nt of under-developed 
regions." 

SHRI S. MAHANTY (Orissa) : Sir, I 
move : 
That at the end of the Resolution the following 

be added namely : 

But regrets—. 

(i) that the administrative machinery pro-
posed to be set up, under the aegis of Gov-
ernment officials, felt-  the execution of the 
Plan is entirely inadequate for the purpose 
and is not in keeping with the deinocratie 
temper of the times ; 

(ii) that the distribution of the plan is not 
equitable, nor does it offer adequate oppor-
tunities for raising the standard of living 
in backward States; and 

(iii) that for the financing of the Plan items 
of taxation suggested in the States sector 
will result in increasing the burden on the 
weak shoulders of the poorer sections of 
the society, which are groaning under 
the weight of the present taxation." 

SHRI B. C. GHOSE (West Bengal) : 
Sir, I move : 

That at the end of the Resolution the follow-
ing be added, namely : 

"but is of opinion that the Plan— 

(a) maintains, by and large, the status quo 
and does not envisage measures nor provide 
institutional patterns necessary for the 
establishment of a socialist society ; 

(b) does not assure full employment; and 

(c) does not provide a suitable machinery for 
the formulation and the implementation 
of the Plan." 
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SARI P. C. BHANJ DEO (Orissa) 
Sir, 1.  move : 

That at the end of the Resolution the follow-
ng be added namely :_ 

" 	 regrett- 

(a) that the Plan does not provide for ade-
quate machinery for its implementation; 

(b) that the Plan does not indicate the ad-
mi 	and financial control over the 
Proposed expenditure ; 

(c) that the Plan does not envisage the in 
tegration of Defence with socio-economic 
planning, which is the essence of man-
power mobilization in modem times ; 

(d) that the Ban has nothing to enthuse the 
masses of our countrymen ; 

(e) that the Plan gives no indication of train-
ing the Defence personnel and rehabilitat-
ing ex-servicemen in the proposed socio-
economic drive ; 

(f) that the Plan discloses no programme for 
manufacturing stores, equipment and other 
defence requirements in this country ; 

(g) that the Plan has not considered the vast 
possibility of utilizing the Chilka-Gopal-
Pur area not only as a defence base to pro-
tect the East Coast but also for coastal 
industries and t ie development of agricul-
ture ; 

(h) that the Plan gives no indication of utiliz-
ing the Hirakud area with its vast minerai 
and hydro-electrical possibilities, along with 
the protection it affords from possible 
enemy attack for locating Defence Industries, 

(i) that the Plan des not take proper accour t 
of the dangers besetting our social life and 
stability through the repercussion of the 
policy and means whereby it is expected 
to be carried into effect. 

MR. CHAIRMAN : Amendment No. 
17 is disallowed because it is a dilatory 
motion. 

Sim P. S. RAJAGOPAL NAIDU 
(Madras) : Sir, I move : 

That at the end of the Resolution the follow-
ing be added, namely : 

"and having considered the same this Council 
urges that provision should be made to in-
:hide the Krishna Valley scheme as recom-
mended by the Khosla Committee in the Five 
Year Plan and take immediate and effective 
ups for, the implementation of the same.:' 

Five Vero. PI n 	1986 

Sir, I also move : 
That at the end of the Resolution the follow-

ing be added, namely :- 

"and having considered the same this Council 
urges that adequate provision should be made 
for the housing of agricultural labour in the 
rural areas in the field of social service." 

Sir, I also move : 
That at the end of the Resolution the follow-

ing be added, namely : 

"and having considered the same this Counci l 
 regrets to find that no adequate provision 

is made for medium and long term finance 
to the agriculturists through co-operatives." 

Sir, I also move : 

That at the end of the Resolution the fol-
lowing be added, namely : 

"and having considered the same, this Council 
urges that the Plan bell subject to review by 
Parliament at least once a year, with a view 
to adjust the Plan according to changing 
circumstances that would be brought about by 
the actual working of the Plan." 

SHRI M. MANJURAN (Travancore-
Cochin) : Sir, I move : 
That for the original Resolution the following 

be substituted, namely : 

This Council is of opinion that the planning 
envisaged in the Report of the Planning Com-
mis: i n is inconsistent with the historical 
creative spirit of the toiling masses and retards 
the process of the building up of new society 
which will ensure equality of opportunity and 
progress in terms of the Directive Principles 
of State Policy contained in the Constitution 
of India." 

MR. CHAIRMAN : The main Ro,so-
lution and the amendments are before 
the House for discussion. 

SHRI B. C. GHOSE : Mr. Chairman, 
although as compared to the Draft 
Plan, the final Plan incorporates 
no 	fundamental changes, 	yet it 
registers certain improvements in 
some aspects. There. is, for example, 
a larger expenditure provided for which 
I believe, will give/ the Commission 
wider powers of manoeuverability al-
though how the increased expenditure 
will be financed will be a different 
story. It appears also that the final 
Plan has given some thought to pro-
blems which were overlooked in the 
Draft Plan viz., problems of for6gn 
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commerce and balance of payments. 
The Plan has also shown some increased 
awareness of land problems although 
the fundamental issues still await solu-
tion. In the second place, I agree 
with the Prime Minister when he stated 
in the other House that the Commission 
has laboured indefatigably. The huge 
tomes it has produced is ample evi-
dence of that fact although whether 
the Plan should have been introduced 
and presented in such bulk is a moot 
point. In the third place I agree with 
the Prime Minister when he stated that 
the Plan has been widely publicised and 
made the people more plan-conscious 
although as I shall have occasion to 
refer later on, this propaganda is rot, 
in the form in which it has been made, 
without serious dangers. I am afraid 
I cannot agree with the Prime Minister 
when he stated that this Plan, consti-
tuted the first attempt at presenting 
an integrated plan covering the whole 
economy. That honour, in all fairness, 
should go to the Bombay Plan. The 
Bombay Plan forestalled this Plan in 
two respects—firstly it made people 
plan-conscious and secondly it ela-
borated a plan with definite targets and 
objectives. Having said that, I feel 
I have exhausted everything that I can 
say in favour of the Plan and I have a 
lot of things to say against the Plan. 

Firstly, as the Prime Minister himself 
has said, we have no statistics. The 
Plan, therefore, must have been in 
many respects unreal and I feel that 
the Plan has not also fulfilled all the 
terms of reference that were referred 
to it. One of the terms of reference 
was this, The Commission was en-
joined to make an assessment of the 
material, capital and human resources 
of the country, and I submit, Sir, that 
has not been done adequately. It is 
also surprising that even though this 
Government has been in power for 
five years, it has not been possible 
sufficiently to strengthen its statistical 
agencies and machinery. We should 
have had, after the five-year period, 
more reliable statistics on which to base 
the Plan. In the absence of statistics, 
it is not possible to formulate plans on 
any satisfactory basis. For, the lack  

of statistics in many respects allows for 
nothing more than observations of wide 
scope. 

In the second place, Sir, the Five 
Year Plan presented to us is a treatise 
on what a plan should do. It is nothing 
more than that. It is not a practical 
plan. It is a treatise on Indian eco-
nomies. It is very interesting and help-
ful. Buk, I would have wished that the 
idealistic and the wishful approach and 
the practical approach were kept sepa-
rate and presented in two separate 
volumes, so that it would have been 
helpful to persons who wanted to study 
the Plan only, not to cover such a huge 
volume. I believe that the bulk in 
'which the Plan is embodied is a very 
strong argument against its practical 
character, 

Then, Sir, in the third place, in so 
far as it is a plan, I believe, it is applic-
able onlc to the public sector although 
the Prime Minister has stated—and it 
is also mentioned in the Plan—that the 
public sector is going to be controlled, 
but there will not be much more control 
than we have experienced so far. In 
so far as the Plan relates to the public 
sector, it appears to me that it is not 
much more than a list of public projects, 
the majority of which were already un-
der execution. It has been aptly stated 
that a bunch of projects to be carried 
out by Government with Government's 
own resources can hardly be considered 
an economic play. 

Fourthly, Sir, it is extremely doubt-
ful whether in a market economy that 
is an economy which is not totalitarian 
in character and completely directed, 
and with our imperfect knowledge of 
resources and means, whether in those 
conditions, it is at all possible to plan 
very far ahead except in respect of cer-
tain ma , t- rs or in certain sectors such as 
big irrigation projects, power stations, 
nationalized industries and so forth. 
The Five Year Plan, in the conditions 
I have stated, can be no more than a 
mere indication of aspirations. For, 
national income, Sir, depends upon 
many imponderables, such as pro-
ductivity, vagaries of nature, the trend 
of trade and other things as well. A 

I Five Year Plan covering the whole 
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formulation of the Plan. No party 
had any power in the formulation of the 
Plan. It was a plan formulated by the 
Government. 
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economy under these conditions is no 
more than a gamble. I wish the 
Commission had emphasized this feat-
ure of the Plan. 

Sir, these are certain general obser-
vations I have to make on the Plan, and 
then, I come to some specific observa-
tions : Firstly, about the formulation of 
the Plan. The Prime Minister tried 
to make out that it was a Plan which 
we might call almost national in charac-
ter. I submit to you, Sir, that this is 
nothing of the kind. Only in the final 
stages certain persons were invited to 
4,e their opinions and it cannot be 
said on the basis of that that it is a plan 
which has been naticnally evolved. 
How was the Plan formulated, Sir ? 
It was only yesterday that I received 
this answer to a question that I had 
put down in relation to the present 
machinery for the formulatiop of plans 
at State and Central levels : "Plans 
relating to different aspects of the 
development are formulated at the 
Centre by the Ministries concerned and 
in the States by the departments con-
cerned. In the Central Government pro-
posals are considered by the Planning 
Commission and the Finance Ministry 
before decisions are taken by the 
Government. In the States, as a rule, 
they are considered by a State Deve-
lopment Committee which consists of 
the Chief Secretary, Development 
Commissioner and other departmental 
Secretaries before they are approved 
by the State Cabinet. The plans of 
both the Central and the State Govern-
ments have now been brought together 
in the Five Year Plan". Se, it indicates, 
Sir, that the Plan has been drawn up 
by the Secretariat officials working in 
their cloistered preserves and this is 
particularly so at the State level, and I 
submit, Sir, under the circumstances, 
it cannot be considered a National 
Plan. 

SHR1 GOVINDA REDDY (Mysore): 
Has not your party been represented ? 

SHRI B. C. GHOSE : I mentioned 
the fact that all the parties were invited 
at the final .pge,, give their opinion, 
but they had no pert or Dower in the 

AN HON. MEMBER : By the Mem-
bers of the Planning Commission. 

SHRI B. C. GHOSE : The Planning 
Commission was appointed by the 
Government. 

In the second place, there is no 
satisfactory machinery for implemen-
tation of the Plan. I was surprised--
I am sure you would have been sur-
prised also—at the answer that I 
received yesterday in reply to a certain 
question about implementation of the 
Plan, that I had put down. Although,. 
Sir, nine months had elapsed since the 
end of the first year of the Five Year 
Plan, the answer to the question of 
`Implementation' was that "up-to-date 
information was being ascertained from 
Central Ministries as well as from the 
State Governments", which means that 
the Government does not really know 
anything as to how the Plan is being 
implemented. Can you, under these 
circumstances, say, Sir, that the Gov-
ernment is very serious about this Plan ? 
It appears, Sir, that the intention of the 
Government is to devote the first five 
years to planning the Plan and at the 
end of the five years, probably, some-
thing in the nature of a plan will emerge.. 

In the third place, I have to say some-
thing about the rate of industrial deve-
lopment to which the Prime Minister 
had also referred. Nobody suggested, 
Sir, that agriculture should not im-
prove. Nobody suggested that indus-
tries should get everything. The main 
question is as to how a balance should 
be struck and I submit, Sir, that the 
emphasis which has been placed on 
industry is not sufficient. Here, a 
comparison with the Bombay Plan is 
interesting. In the first year of the 
Five Year Plan—of what is known as 
the "Bombay Plan"-56 per cent. of 
the expenditure .was to be devoted to 
industry and 14 per cent. to agriculture 
and in this Five Year Plan, industry 
gets 8'4 per cent. and agriculture as 
such, 17.4 per cent. If you take certain 
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other projects relating to agriculture, 
it comes, according to my calculation, 
to 25.5 per cent., although I found in 
an article by Professor Vakil that the 
amount allotted to agriculture consti-
tuted 38 per cent, of the total expendi-
ture. I am not quite sure of that 
figure. 

SHRI GOVINDA REDDY : Includes 
development also. 

SHRI B. C. GHOSE : But, to make 
the comparison more comparable, it is 
necessary to add to the expenditure on 
industry in our Plan, expenditure on 
major irrigation projects and power. 
If you take that, altogether the expendi-
ture on industry comes, according to 
my calculation, to something like 27.4 
per cent., whereas in the Bombay Plan 
it was 56 per cent. The effect of this 
on industry, on national income and, 
therefore, on capital formation, has to 
be very seriously considered. It would 
appear to me doubtful if the expecta-
tions in the Plan under these heads 
would be fulfilled. 

In the fourth place, I should have 
liked the Planning Commission and the 
Government to be more explicit in their 
attitude towards the proble m of cen-
tralization or decentralization. As the 
Prime Minister has said this morn-
ing, human beings are becoming more 
and more machine-Hike and we should 
try to stop that process. That 
can be done only by a process of de-
centralization in all economic activities. 
But there is no clear indication of that 
policy in this Report. For example, 
with regard to the future of small and 
cottage industries a list of possible 
alternative policies is indicated on page 
82 of this Report. But no clear-cut 
dAision is laid down. Sir, it is a 
characteristic feature of this Plan that 
whenever any complicated issue is 
presented, or presents itself, then, it is 
by-passed—the final decision is by-
passed and nothing clearly is said about 
that, 

In the Five Year Plan that is placed 
betore us, there is no prospect of an 
egalitarian society emerging at the end-
of the five-year period. We do not  

know what will happen evert, after 
twenty-seven years in spite of the 
Prime Minister's statement in favour of 
evolving a classless society. Because 
as you will realise most of the economy 
—the major portion of it—will be under 
private enterprise. And, it may be 
quite possible that the disparities of 
income will, instead of decreasing, 
increase at the end of the five-year 
period. 

Then, Sir, what is the objective of 
the Plan ? It states that the income—
the per capita income—is to be doubl-
ed in twenty-seven years' time, that 
is, by 1977, and at the end of the first 
five-year period, there may not be any 
increase in the per capita income from 
what it was in the prc-war period. 
Now, Sir, is that an objective which is 
likely to satisfy the common person, 
the common man ? In twenty-five 
years' time, we shall probably all be 
dead. We are not interested in what 
will happen in 27 or 3o years. In the 
next place, the Plan does not assure 
an integ4ated price policy for agricul-
tural and industrial goods. Nor does 
it state specifically that minimum prices 
may be fixed for agricultural produce. 
I do not want to elaborate on that point. 

Lastly—no, Sir, I have two points 
more—I have to say something about 
Finance. I am sure that the Planning 
Commission itself knew that it was 
their weakest point. It is all based on 
certain assumptions. If your assump-
tions come correct, you are all right. 
Bilt even if the assumptions come true, 
there is a gap of 655 crores. What I 
wanted to say first is that the revenue 
surplus calculated to be obtained at the 
Centre and the States is extremely 
problematical, particularly in.regard to 
the States. On this, the Report itself 

There is also no scheme for taking 
the question of full employment into 
effective consideration. Of course,.  
the Planning Commission has not 
approached that problem from that 
point of view. All that it states is that 
if certain public works programmes are - 
undertaken, then employment will in-
crease. 
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says that it would appear that the task 
of organizing the finance required for 
implementing the Plan is, by and large, 
yet to begin at the State level. The 
revenues of the State Governments 
have been rising for the last two years 
but expenditure outside the State 
plans has been more than absorbing 
these increases. It would appear that 
there has also been a tendency for 
schemes outside the Plan to be taken 
up in addition to those already in it. 
In the circumstances, I cannot imagine 
how the Planning Commission can 
consider that it will have that amount 
of revenue surplus in the States as it 
expects. 

Then, Central revenue surplus is also 
extremely problematical, because it 
depends on terms of trade, customs 
revenue, vagaries of nature, famine and 
so forth. 

Then the Commission has not taken 
into account the effect of the likely 
award of the Finance Commission. 
In so far as more money may have to 
be paid by the Centre for purposes 
which are not developmental in charac-
ter, that will make another inroad on 
the resources that we have. 

Then, estimate of borrowings appears 
to me to be rather optimistic. But 
even assuming that all these were to 
prove all right, even then there is a 
gap of 655 crores of rupees. And how 
are we going to fill the gap ? External 
aid, increased taxation or deficit financ-
ing ? It appears to me that we have 
drawn up the Plan and we are hoping 
like Mr. Micawber that something will 
turn up at the right moment. I do 
not want to say anything about external 
aid because that will have a full dis-
cussion, I am aware, although, I want 
to say this much—that so much de-
pendence on foreign countries doe • ot 
appear to be conducive to ourA  
interests, whatever the Government may 
say about there being strings or no 
strings attached to such aid. About 
taxation, I do not think that there is 
very much scope for large resources 

being obtained from fresh taxation. 
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The only weapon that is available is 
probably the death duties. About 
deficit financing I could go on talking 
for an hour and not finish the question 
of deficit financing. 

SHRI GOVINDA REDDY : On 
the discussion of the Plan, do you 
have any planning regarding the 
length of speeches ? 

MR. CHAIRMAN : Yes. 

SHRI C. G. K. REDDY (Mysore) : 
It has already been planned. 

SHRI B. C. GHOSE : About deficit 
financing, every economist knows the 
theoretical grounds, the theoretical con-
siderations which might make deficit 
financing not harmful. But I need not 
explain, I am quite sure, that the war 
and post-war experience have shown us 
the dangers of deficit financing, and un-
less we have an administrative machinery 
which can control the economy in 
such a way that there will be no rise 
in prices even though there has been 
an increase in purchasing power, deficit 
financing will always be dangerous 
And I am definite that we have not that 
machinery by which we can say that 
we can insulate our society against the 
dangers of inflation. Under those con-
ditions it will be extremely undesirable 
to resort to deficit financing, because it 
will upset the basis of the Plan itself. 

Sir, I had stated at the outset, that I 
would have wished that so much fan-
fare had not accompanied the prepara-
tion and presentation of the Plan. It is 
not a Plan in any real sense of the 
term, unless we say that any measure 
of control or of conscious choice or 
selection entails planning. Not enly 
is it not a plan on the Russian model—
I am aware that nobody, including the 
Government, claims that it is—it is not 
a plan even in l comparatively le cv 
sense in which the Labour Govern-
ment in Britain is recognised to have 
taken recourse to economic planning. 
It is not a plan primarily because it is 
not imbued with any definite social 
purpose and direction. A mere re-
ference to the directive principles cf 
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State Policy in the Constitution is not a ' 
sufficient cbjective to convert a list of 
public schemes or projects into a Plan. I 
A mere aspiration to establish a more 
egalitarian society does not alto consti-
tute a sufficient social purpose or direc-
tion. Even in the classical capitalist 
countries, needs of the State are pro-
bably reducing the extent of disparities 
in incomes, without, in any way, chang-
ing the essential capitalist structure of 
society in those countries. The im-
position of death duties does not by 
itself make a capitalist society any the 
less capitalistic, as the experience of I I 

 Great Britain has shown. What is 
necessary is some social purpose and 
direction, which unfortunately, both 
this Government anti the Plan lack. 
What would you say, Sir, of a Plan which 
would satisfy everybody—the capi-
talist and the vested interests on the one 
hand, and the common people, the 
workers and peasants, on the other ? 
One may wax lyrical over such a con-
cept, but I submit it is not a feasible 
proposition. It appears to me, Sir, 
a polyglot Planning Commission could 
not be expected to produce anything 
but a hybrid plan, if you call it a Plan 
at all. These circumstances have, in-
cidentally, placed on those of us who 
believe in democratic planning on 
socialist lines, a heavy responsibility. 
For, this plan is being advertised as an 
example of democratic planning. But, 
neither in its concept, nor in its formu-
tafon, n or in its implementation, is it 
essentially anything of the kind. Fur-
ther, hopes have been unnecessarily 
roused which cannot be fulfilled. As 
I stated earlier, Sir, the Plan envisages 
doubling of the per capita inccme in 
27 years. This is not likely to enthuse 
the common man. On the contrary 
it might expose him to a sense of frus-
tration, and probably make him lose 
all confidence in democratic planning. 
And, he may then be attracted by the 
advocates of extremism. That is why 
I wished the Government had not made 
so much of this pedestrian programme 
of economic development, which they 
call a Plan, and roused expectations, 
which, for one thing, cannot be justi-
fied by the Plar, and cannot, in any 
case, be fulfilled. It will therefore 
devolve upon us to propagate the truth 

I P. M. 
The Council then adjourned 

for lunch sill half past two of 
the clock. 

The Council re-assembled after lunch 
at half past two of the clock MR. 
DEPUTY CHAIRMAN in the Chair. 

SIiRIMATI LILAVATI MUNSHI 
(Bombay) : Sir, I rise to welcome the 
first Five Year Plan presented by the 
Prime Minister. Unlike many critics, 
I consider it to be quite a good plan 
and the information collected in this 
report is very valuable. It is a kind of 
an encyclopaedia on every subject. 
It is a document of great merit which 
at its back has labour of two years and 
more. The information collected in 
this report is very valuable. It is an 
attempt in the right direction and any 
criticism that the Members may have 
to offer, it demands an appreciation of 
labour which has been involved in 
producing the Plan. 

Sir, although the planning started 
during the last two and a half years, 
simultaneously with its functioning in 
some projects, it has really started many 
many years ago. As stated by the 
Prime Minister, Sir, there was the 
National Planning Committee of the 
Congress headed by Pandit Jawaharlal 
Nehru. It started, if I remember right, 
some time in the year 19 -37 or 1938 
and it had produced a large number of 
valuable reports according to the circum -
stances prevailing at that time. The 
guiding spirit at both the places—in 
the Planning Committee as well as in 

1952 1 	Five Year Plan 	I)'95 
about the Plan, that it merely main-
tains, by and large, the status quo, that 
it does not envisage any radical change 
in the social system which alone could 
bring about a welcome and appreciable 
improvement in the economic conditions 
of the common man that it lacks social 
purpose and direction, so that people 

may not lose all confidence in demo-
cratic planning along socialist lines, 
and in a mood of despair be induced to 
strengthen the forces of destruction. 
That is the task we shall have to address 
ourselves, the duty we shall have to 
discharge. 
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gives money to the States, in most cases 
it is supposed to be a loan to be realised 
in the long term. How much would 
be realised and how much could be 
realised, are matters for conjecture. 
The expenditure is divided between the 
Centre and the States and the domestic 
resources available are estimated at 
Rs. 1,258 crores, excluding Rs. 155 
crores already received by way of ex-
ternal aid and with the inclusion of that 
amount, the whole amount available 
would be Rs. 1,414 crores. The 
balance will come partly from sterling 
balances which will be only to the 
extent of Rs. 290 crores, as the rest of 
the sterling balance will be needed to 
back up our currencies. 
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the Planning Commission—is one and 
the same, namely, Pandit Jawaharlal 
Nehru, although he did it in different 
capacities, before, as the President of 
the National Congress and no as the 
Prime Minister of India and the Chair-
man of the Planning Commission. 
There were one or two more plans in 
between also in the field. 

As I have stated before, this is a very 
good plan and very valuable informa-
tion is given in these two volumes. 
However, one difficulty remains for 
Mcmbers like me, that the planning 
which took so many years to be pre-
pared cannot be properly read and di-
gested in a few days and so I make my 
it marks with great deal of hesitancy. 
Under the circumstances, one could 
only jump from subject to subject and 
make a few observations on a few of 
thin.' and that also on a wry few as-
pects of those questions. 

S;r, from the plan it appears that 
about 44 per cent. of the money which 
is going to be spent will be on 
agriculture, irrigation and power, 25 
per cent. on transport and communi-
ca ions, 24 per cent. on special service 
and rehabilitation, including education, 
health, medical relief, scheduled classes 
and tribes, housing and labour welfare ; 
social welfare, compared to other things. 
gets the last place in this planning. 
Eight to nine per cent. is given to the 
industries and the rest to miscella-
neous items. 

The Planning is going to cost Rs. 
2,069 crores and the expenditure is 
distributed State-wise which is given 
in the Report. Of these, 6o per cent. 
is going to be found by the Centre for 
its own projects and for aosisting State 
projects like Bhakra-Nangal, Hirakud 
Dam, Damodar Valley, Harike, Koyna, 
Krishna, R;hant, Chambal and Kosi. 
The rest of the money is supposed to 
be found out by the Statcs themselves. 
The Central schemes are partly State 
schemes and partly Central schemes. 
For instance, Railways, Sindri Factory, 
Telephone Equipment and the Chitta-
ranjan Locomotive Workshop, come in 
this category. Wherever the Centre 

So, the remaining gap of Rs. 655 
crores, that is to say, a gap between 
Rs. 1,414 crores• and Rs. 2,069 crores 
can come partly from sterling balances 
and partly from foreign assistance or 
from taxation or loans or simply by 
deficit financing. The deficit financ-
ing cannot be inctiared beyond Rs. 290 
crores because this will be against our 
sterling balances ; but deficit financ-
ing is bound to give rise to some kind of 
inflation. So far as raising of loans is 
concerned, I wonder whether there 
will be any scope f r it because even for 
the initial figure of Rs. 1,258 crores 
we shall have to raise loans. 

Then take taxation. I wonder if 
there is any more scope for taxation 
beyond what we have imposed at pre-
sent. It is true that compared to other 
countries our taxation is the lowest, 
only 7 per cent. but, Sir, we shouid not 
forget that in this country tax-payers 
are very few compared to other count-
ries. The average low income per 
capita cannot bear any more taxation 
and those, who can pay taxes are com-
plaining that they are paying through 
their noses. Even now, we are trying 
to tap every source, not leaving much 
scope for the future taxation. We may 
increase the production, but if we • 
deprive the people of the means of pur-
chasing, then the people are not likely 
to be much elated about it. What we 
purchased with one rupee before the 
war, today costs more than five rupees. 
A man having an income of R. too per 
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month now has the purchasing power 
of only Rs. 25 on the pre-war level. 
Even today, Sir, our production in 
many sectors has increased, but the 
purchases are less. We have more 
cloth,,but less number of buyers. The 
other day I read in the papers that we 
have more cinemas but less number of 
people who go and see them. This 
makes it clear that purchasing power of 
the people is less. For instance, the 
sales tax in Bombay, which had so Much 
of agitation, has affected the common 
man a great deal, because ultimately 
it is the common man who pays it. 
After all, Sir, if we are planning for the 
happiness of the common man and if he 
is not going to be happy, then he will 
not appreciate the merit of the Plan. 

The deficit financing will also be a 
doubtful factor, if people have nc 
money, we would not find people buying 
loans. These factors make us lean 
more on the external assistance. If we 
get a further sum of, say, Rs. 365 crores, 
we can safely finance oar plan ; but this 
will also depend on our relations with 
the countries that give. The world 
situation is changing every day 
and ev ry hour and one can never 
say how much the countries who 
are able to givi today will be able 
to give tomorrow and, God forbid, if 
the woiLl is involved in a war which, 
in spite of so many peace talks, cannot 
be ruled out, the situation of many 
countries will be quite different than 
what it is today. There may be a 
desire on their part to give; but, 
whether they will have the capacity to 
do so is a different matter. Besides, we 
do not know that the estimates given 
today will continue to be the same 
during all these five years. What-
ever projects are, already undertaken 
halve shown that even during the present 
peace tim , the estimate fluctuated so 
much that whatever money was pro-
vided was never enough. Now, we 
do not know that in the changing world 
whatever we have provided today will 
be found sufficient to complete those 
projects tomorrow. However, the 
Prime Minister said today that even 
the plans may change but, that is a 
different matter. I am quite aware, 
Sir, that there is also a Colombo Plan  

and we hope to get something from 
that Plan too. According to the 
Colombo Plan, we are likely to get 
money as well as technical assistance 
and whatever we are likely to get under 
this Plan is merged in the Five Year 
Plan. Sterling will be used for getting 
goods ; sterling which we are going to 
get for getting goods and the foreiz 
aid will also come in the shape of ma-
dhinery and goods. I do not know 
whether this will cause any inflation. 
We gain by the foreign aid if it is a. 

 gift ; if it is a loan it is a deferred pay- 
ment. But, in case we do not get 
these foreign helps for any reason 
inflation is bound to result because, 
either we cut down our plan which 
will be difficult because it will be a 
waste of all money which we would 
have spent or we print more money 
and that starts the spiral of inflation. 

However, the plan is reasonable 
The planning depends mostly on our 
own resources and let us hope that the 
external aid visualised in the plan also 
will be forthcoming and there will not 
be any hitch for getting it. 

There are some m - mbers, members 
like Mr. Ghose, who do not like the 
idea of having external help. They 
are afraid that there will be strings 
attached to it. Personally, I do not  

SHRI B. C. GHOSE : I did not say 
that. 

SHRI C G. K. REDDY : With 8'z 

without strings. 

SHRI B. C. GHOSE : I do not like 
the extent, to which foreign aid is 
being dependent upon. 

SHRIMATI LILAVATI MUNSHI : 
Then, I take the correction. I do 
not see that there is anything wrong 
in getting help from the countries 
who are willing to give it. Even 
Russia had taken loans from foreign 
countries in initial stages. The 
United States itself is an example of 
development through foreign capital. 
All .American capital bad come from 
different countries and today it is one 
of the most advanced countries of the 
world, not dependent upon any outside 
hell). Of course, every one agrees 
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that there should not be any strings 
attached to any foreign aid that we may 
receive. As a matter of fact, the con-
flicting pull from different sides which 
is going on at the present moment no 
country can afford to have string with 
us, and secondly supposing we don't 
take foreign aid, can we keep out of the 
world conflict which may take place 
any moment ? It may be that it may 
not take place at all. And if we do 
not take when it is available, we are 
the loser. At the same time if we 
take without sufficient caution it is 
harmful. Besides, our Prime Minister 
has again and again assured us that 
he will never be a party to get any 
help with strings attached. Today, Sir, 
it is not one country which is helping 
us. Countries that are helping us 
are Canada, Australia, New Zealand, 
United States of America and even 
Norway ; there is a peculiar thing 
about Norway. Norway not only-gave 
the Government funds but it is raising 
funds from its own public to the tune 
of Rs. & lakhs. Our heart must go 
out to a country like that which comes 
forward to help us with this kind of 
gesture. 

Of Rs. 1,258 crores provided, there 
are 230 crores coming from the new 
taxation by the States ; but, there is 
one danger with regard to this money 
we have to guard against. I under-
stand that the States are spending 
amounts, net only on the planned 
schemes but outside schemes and so 
ultimately, they may find themselves 
short of money for planned schemes. 
There is another thing we have to 
guard against. There is a danger of 
inflation on account of release of so 
much extra money in such a short 
time that instead of the living index 
coming down it may go up. People 
may then ask, how they were better 
off if they have to pay more for 
their daily necessities instead of getting 
anything more. 

Then, there is a question of controls. 
It is argued that controls are necessary 
in order that we may pursue our 
planning. In theory controls may be 
good but in practice it is a debatable 

solution. On the grounds of principle 
one cannot take any objection. to controls 
but in practice it can be objected on 
grounds of administration. It has 
resulted in corruption, inefficiency, 
human greed and red tape. With the 
controls for so many years our deficit 
went on increasing with r 'gar ,' to 
essentials like food and clothes. With 
the relaxation of controls, we have 
seen production going up in sugar, jute, 
cotton and even food. After all, con-
trols are necessary for the happiness 
of human beings but now we are trying 
to adjust human beings to cone rols 
so that we may ge on prolonging them. 
With all due respects to the economists, 
on the whole, one would like to say 
that control of everything and anything 
beyond a certain point has affected 
efficiency and integrity of human 
beings. It is like an octopus, which 
has killed the soul of many _people 
as well as their initiative, and honesty. 
So far, it has only increased the depart-
m -Ills, jobbery, corruption, ineffi-
ciency and red taype. 

As I said in the beginni tg, there are 
so many subjects in the Plan an i s; 
a vast field is covered that one can only 
pick out a few points at random during 
the time that is available to any 
Member. 

First of all, Sir, now I would like 
to take one point from the Health 
programme and that is the family 
planning. I am glad that our Govern-
ment is very keen to encourage family 
planning but, then, I wonder, Sir, that 
the one way which can lead to the 
family planning, has been avoided in 
this Plan. In our country there are 
so many people whe are suffering from 
leprosy, tuberculosis or madness or sole 
other incurable diseases. The stgli-
sation cf these unfit people is one of 'the 
ways which will save our country 
from the growth of feeble and diseased 
people. I wonder why our Govern-
ment has not taken this point into consi-
deration. Such people cannot look 
after their children and may transmit 
their diseases and increase the burden 
of the whole society, generation after 
generation. Even in the Family 
Planning Conference this point was 
urged. Here also, we are talking of 
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family planning, and still in the Parlia-
ment when a private member brought 
a bill on the subject of sterilisation of 
the unfit, Government disapproved of 
the bill and the member was ridiculed 
by the Government as well as by the 
Members. If this is the attitude of the 
Government and the Members of the 
Parliament on such a vital subject, I 
wonder how we are going to have 
family planning. 

In the matter of education, I am glad 
that our Government has recognised 
the necessity of manual work and social 
service done by the students. As far 
back as the year 1946-1947, I had 
moved a resolution in the Bombay 
Legislative Assembly for the conscrip-
tion of students on the following lines: 

"That a scheme be instituted", I am 
quoting the relevant passage, "by 
virtue of which those who appear for 
the Matriculation Examination with the 
exception of those eligible for higher 
education or technical training in 
Industry, Cc mm ,  ice, Agriculture and 
Medicine, be conscripted for serving 
as teachers in primary schools in villages 
or towns for a period of two years with 
the salary scales prescribed by the 
Government. 

"That those who are exempted from 
the compulsory service at the Matri-
culation stage, as mentioned above, 
also be conscripted after graduation 
in any service for two years to work 
as teachers in Secondary Schools or 
any Industry, Agriculture and Medicine 
which may be constituted by the 
Government provided they were not 
required to join any compulsory mili-
tary training instituted by the Govern-
ment." 

This question was debated for a long 
time in that Assembly. The Bombay 
Government appointed a Committee 
on that which recommended only the 
voluntary social service. This idea, 
independently of my resolution, of 
course, found favour with Maulana 
Sahib, if I remember aright and the 
Prime Minister also in some of his 
speeches recently preached the same 
idea. This idea was approved by 
Gandhiji too, when I referred the 
matter at that time to him, and now 

I am happy to find that this idea finds 
favour in this Five Year Plan. 

Now I jump to the subject of social 
welfare. Here also I am happy to 
find that it is recognised that the pro-
tection, care, shelter and rehabilitation 
of women are not adequate in the 
country and cases of neglect are fre-
quent. It says that there is a need 
for more institutions to be organised 
by local self-governing bodies and 
private social agencies and that the 
personnel for regulation, inspection 
and control of homes should be under 
the management of trained personnel. 
Such homes should provide shelter, 
medical aid and assistance for marriages 
and there is need to strengthen existing 
specialised and private agencies like 
the vigilance associations and societies 
for the prevention of traffic in women. 
I am so very thankful to the Govern-
ment for including this comprehensive 
programme in the Five Year Plan. 
I hope, Sir, that they will be equally 
ready to help schemes of the above 
description. 

There have been sporadic and locu._,-  
lised efforts at the amelioration of 
women's condition but no sustained 
effort has been made. In a large 
number of cases, particularly in the 
poor d lower middle classes, women 
have been assigned an inferior position 
and not given their rightful place in 
the home and in society. Many 
women, either due to poverty or youth-
ful exuberance or due to illtreatment, 
fall victim to the guiles of vicious 
members of the society and are exploit-
ed. It is good that society and the 
Government are becoming aware of 
this huge problem. 

• 
The programme of child welfare 

is equally necessary and finds an ade-
quate place in the Plan. Family and 
youth welfare also did not escape the 
attention of the Planning Commission 
and these are some of the subjects 
to which they have devoted their 
attention. 

During the many years that I have 
been in public lif it is my good 
fortune that I have had opportunities 
to get myself associated with the insti-
tutions working for all these and a 
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number of other causes. From my 
personal experience I can say a number 
of things with regard to these problems, 
but I am sure I shall get some ether 
opportunity of doing so at the appro-
priate time. 

The cnly thing in conclusion that 
I would like to say is that we have now 
before us a big Plan and our Govern-
ment is anxious to implement it. The 
only thing about which I am afraid is 
that we may not get the right type of 
personnel for doing this work. It is 
rot only the money but also the right 
type of people who are needed for 
working out these plans. The paucity 
of trained personnel—personnel with 
a missionary spirit—is the rock on 

hich many of our schemes have 
feundered. It is not only education 

social welfare that provides the right 
type of personnel. I have seen quite 
a number of graduates of the social 
welfare schools who are supposed to be 
trained in this kind of work but are 
merely treating social service as a 
profession rather than as missionary 
work. So many times there is a con-
flict between ideology and exigencies 
of situations. Our experience in the 
past shows tha': we have spent a large 
sum of money on many projects fith.- 
cut getting the desired results. I 
Lope the Government and the Planning 
Commission will guard against this 
danger and sum s implement 
these plans. 

Sir, I congratulate the Government 
and the Planning Commission on having 
(reduced a Plan which takes notice 
of so many problems and shows the 
way to tackle them. • 

SIIRI P. SUNDARAYYA (Madras) : 
Sir, the idea of a national economic 
plan, as the Prime Minister himself 
stated in the other House, has caught 
the imagination of every country, and 
cur Government also has come for- 
m and with this Five Year Plan, after 

ve years. It is our duty to see whether 
this economic plan, this first Five 
Year Plan, will satisfy the fundamental 
urges of the people, the fundamental 
urges which the Planning Commission's 
report itself•as recognised, the funda- 

mental urges which express thenvelves 
in the demands for the right to work, 
the right to adequate income, the right 
to education and the right to a m easure 
of insurance against old age, sickness 
and other disabilities. 

Let us see the targets which the 
first Five Year Plan has set before the 
country and which the Government 
expects the country to achieve, and 
whether those targets satisfy the 
fundamental urges. Take the question 
of food, which is the most important 
thing. From the figures which are 
given in the report, you will see that 
today, with a population of 35o million, 
we are consuming, including the im-
ports of 3 million tons which we are 
getting, about 13 71 oz. per day, per 
adult. We are consum i ng 2 oz. of 
pulses, and half an ou ace of oil. Tne 
Planning Commission quotes the. report 
of the Nutrition Committee which lays 
down the following requirement per 
head per day : 14 oz. of grain; 3 oz. 
of pulses; 2 oz. of oil and 5 oz. of 
meat, fish and eggs, apart from r5 oz. 
of vegetables and fruit and in oz. of 
milk. This is the minim im food that 
is required. And what does the 
Government plan to do ? Toe 
Government by 1955 hopes to increase 
both food grains as well as pulses by 
7 1/2 million tons, which would, accord-
ing to the Governm mr, give us 14 
oz. per head. And as regards pulses, 
the present consumption of pulses is 
2 oz., and the same 2 oz. would be 
available then. That m even 
according to the standard laid down 
by the Nutrition Committee, we will 
be eating in 1955 1 oz. less in pulses. 
And as far as oil is concerned, our 
consumption now is half an ounce per 
head whereas 2 oz. are required. The 
present production of oilseeds is 5 
million tons, and at the end of 1955 we 
will be produc'ng practically the same 
amount of oibeeds. That is to say, 
after five years we wa1 in no way be 

' 	better off in regard to fats. Sic, that 
3 P.M. mans we do not im- rove at all 

our food consumption. Not only 
that leti a:olempare these ntrrition stand-

kardslf 	jail standards whichwe ha( 
in 1935. The Jail Manual at that time 
pro\ 	forgo oz. of grain, 4 oz. of 
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pulses, 2 oz. of oil, 2 oz. of sugar, etc. 
etc. That means after 20 years or 10 
years of the Congress Government 
we will not be having even the jail 
ration which was considered even 
meagre in 1930-35. I do not know 
why the Nutrition Committee has 
reduced the standards. It seems the 
Government is satisfied with this low 
standard of 14 oz. recommended by the 
Nutrition Committee. Even then, it 
does not guarantee milk, it does not 
guarantee oil, it does not guarantee 
pulses, it does not guarantee meat, 
fish and other things. It merely says, 
"You will get 14 oz. of gram." This 
all shows that the Government plans 
at the same starvation level at which 
we are today. If the jail rations have 
to be issued at 20 oz. each, it is not 53 
million tons of cereals that we would be 
wanting, but we would be requiring 75 
million tons of cereals and pulses not 
8 million tons, but 16 million tons and 
oilseeds not 5 million tons but 20 million 
tons. Sir, with regard to food, this is 
the target which the Government 
places. - 

Now take the question of clothing. 
Before the war, everybody knows that 
our per capita consumption was 15 
yards. But according to the Planning 
Commission's Report we are today 
using 3,3oo million yards, which would 
give us approximately 9 to ro yards per 
capita as clothing. In 1955 the 
Government calculates that 4,700 
million yards will be available as mill 
cloth and 1,700 million yards—practi-
cally double the present production 
of handloom cloth. I do not under-
stand on what basis the Government, 
the Planning Commission has arrived 
at this figure. As we all know, the 
present crisis of handloom industry. 
What will happen when there will be 
double the output from the handloom 
industry ? At the same time the 
Government allows 1,000 million yards 
to be exported, which would give us 
per head consumption in 1953 of 

about 14 yards, even if the Government's 
plans succeed. That means we will 
not be consuming even cloth as 
much as we have been consuming 
before the war. 
56 CSD 

Now let us come to education. What 
does the Government say about it ? 
Today only 4o per cent. of the children 
of school-going age are those between 
5 and II years are going to school. 
I am not talking of those children of 
5-14 years, for which age group 
the Constitution provides that within 
ten years these children must be edu-
cated. Taking the primary standard 
as being 5th standard, the Government 
says that 40 per cent. of the children 
of school going age are attending schools 
today. But out of these only 40 per 
cent. reach the 4th standard. The 
remaining 50 per cent. give up their 
studies even before they reach the 4th 
standard, which means that whatever 
they learn in the first or the second 
standard, they forget it later on. So 
the result is that only 15 per cent. of 
the children of school going age—
between 5 and IT years—attend the 
schools and the Government says that 
if they have to carry on the directive 
of the Constitution, nearly Rs. 400 
crores will be necessary to give education 
to those of the age group of 5 to 14 
years, apart from the training of tea-
chers, apart from the money that is 
necessary to be spent on buildings. 
But yet the Government proposes to 

; spend only about too crores or so for 
1 the education of our children. This 

means that our children will not be 
educated and will continue to be ig- 
norant. For how many years and decades 

Now, let us take the footwear. The 
Government says that in 1950 the 
production was 85 million pairs. Our 
population was 350 millions, which 
gives one pair for four persons. In 
1955 the Government plans for 49 qi 
million pairs and the result would be 
that as per the Government's own 
calculation, taking the population at 
38o millions, we will once again be 
having less than one pair for four 
persons. This is all about food, cloth-
ing and footwear. Now, as far as 
housing is concerned, the Govern-
ment has planned only for industrial 
labour to a small extent and the Govern-
ment has not concerned itself with 
shelter for all the persons in India. 
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they will continue to be ignorant, we 
do not know. , 

Now, take the question of hospitals 
and medical aid. Today the Govern-
ment figures reveal that we have got 
one doctor for every 6,3oo persons 
and the Government provides, during 
the next five years, for Iz,000 to 15,000 
additional doctors to be trained. But on 
the basis of one doctor for every thou-
sand persons, we would be requiring 
3 lakhs and 6o thousand doctors. To-
day we have got about 6o thousand 
doctors and to train three lakhs more 
doctors which we would be requiring, 
it would require, on the basis of Govern-
ment's own calculations, at least one 
century more before we have got 
enough doctors as any civilised 
country should have. Again the posi-
tion regarding midwives and nurses 
is much worse. Today we have got 
one midwife for 6o thousand persons, 
whereas in the civilised and advanced 
countries one midwife for 400 persons 
is there. Now, on that basis it will 
take another century and a half before 
we have got enough midwives. 

Sir, these are the targets that the 
Government have aimed at. The 
targets point out that at the end of five 
years after the Government has spent 
two thousand and sixty-nine crores, 
we shall be where we are—the same 
level of starvation, consuming very 
little cloth, with our children unedu-
cated and with no proper medical facili-
ties, even at the end of five years. 

Now, the Government says and as 
the Prime Minister himself in the 
morning said, we should not judge this 
Plan from the point of view of what 
we require, because naturally we will 
be desiring so many things, but we 
should judge the Plan on the basis 
of the resources which we have got 
and he says that on the basis of the 
resources which we have got, nothing 
more can be done. This is the best 
plan and this is the only possible plan 
that could be achieved. But even 
taking these as our targets, can the 

Government be sure that we will be 
able to fulfil these targets ? I say 'no' 
because these targets depend on the 
consumption of the goods that are 
produced by the factories. But as 
we know already, the textile mills 
that have already produced some 4,500 
million yards are unable to sell their 
cloth and therefore they are exporting 
cloth outside or closing their factories. 
We know, with regard to sugar, that 
14 lakh tons of sugar was produced. 
The result was that 4 lakh tons were 
there in stock which could not be 
consumed and therefore the Govern-
ment is frantic in trying to export it. 
This is the fate of our sugar. 

Now take the question of food itself. 
We know that we are deficit in food, 
the people are starring and there is 
trouble. Government eter Govern-
ment says: "It is not food stocks 
that are deficit, but because the people 
have no purchasing power to purchase 
the food that is available," with the 
result that we find starvation in Rayala-
seema, in Mysore, in Tamil Nad and 
in other places. Even in the surplus dis-
tricts of Andhra, where food stocks are 
plenty, 5o% of the rural population, the 
agricultural labourers have to go with-
out food for several months because 
they cannot buy it at double the rates 
that are prevailing now when compared 
to those before decontrol came in. 
Food decontrol has meant that in both 
the scarcity and surplus area people 
are paying blackmarket prices. The 
other day the hon. the Food Minister 
conveniently forgot to bring to the 
notice of the House the real facts about 
the surplus areas, and he was content 
with citing facts only with regard to 
the scarcity areas. He said that prices 
were coming down but he did not 
mention that prices were going up 
in the surplus areas to the old black-
market rates. Sir, what is the truth ? 
The purchasing power of our people is 
so low that even the present production 
which is very meagre cannot be con-
sumed by our people. Even if the 
Government targets of food production, 
which are rather small, are realised, 
how are they going to dispose of the 
increase ? This they cannot do unless 
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the purchasing power of the people 
is increased, and naturally the private 
industrialists and producers will not 
produce these things and the targets 
will remain only on paper, and the 
Government cannot do anything to 
snake these people produce more. 
These are all imaginary targets and 
even if the targets which you have set 
are reached, you are not going to dis-
pose of the goods. We should see 
that the goods that we produce by our 
industry and by our agriculture reach 
the people but here the Government 
does not come out with any proposal 
to reduce the burden either on our agri-
cultural population or industrial popu-
lation. It does not assure them a guaran-
teed wage, it does not assure them free-
dom from debts, freedom from exorbitant 
rents. Now, I will take section by 
section. 

Take the peasantry who form 8o % 
of our population for whom the Govern-
ment says it is going to spend 45 % or 
47% of the money that they are going 
to invest in the Plan. Now, let us see 
whether this is going to benefit the 
agriculturists at all. The Govern-
ment says that it has come out with a 
great plan for land reform, that it has 
abolished zamindaris and jagirdaris 
and that it has proposed an upper 
limit to the land which any man can 
possess, i. e., three times the family 
unit,—an amount of acreage which a 
family can work. It sounds very radical. 
Here is a quotation: 

"The idea of an upper limit for land has 
.already been given effect to in two different 
ways, namely, (t) as a limit for future acqui-
sition and (2) as a limit for resumption for 
personal cultivation." 

Nor does it lessen the burden on the 
tenants-at-will. It says it has abolished 

the zamindari system and the jargirdari 
system and that the tenants today are 
practically ryotwari tenants, that they 
have got proprietory rights. We know, 
on the other hand, Sir, from the various 
Acts for the abolition of zamindari and 
jagirdari that even the occupancy 
tenants have to pay compensation, eight 
times, ten times or fifteen times the 
rent as the case may be. We know 
what this amounts to. It means, on 
the basis of previous Congress calcula-
tions themselves, that about Rs. 500 
crores have to be paid by these tenants 
for the lands of these zamindars and 
jagirdars. The Government says that 
they have to purchase the land which 
they have been cultivating at the market 
rates. They may reduce it but that 
does not matter. Government does 
not break the present holdings and 
distribute the land among the peasantry 
so that they can go ahead with the culti-
vation without any burdens on them. 

Then, what about the tenants-at-
will ? Here again, the Government 
says that the tenants-at-will have no 
right to the land which they cultivate. 
They have to pay three-fourth or half 
or, where the conditions for the tenants 
are favourable, about one-third of the 
gross produce. Even taking it at one-
fourth of the gross produce, I do not 
know how many crores it will work to. 
The tenants-at-will work, the landlords 
do not work, but still the tenants-at-will 
have to pay how much we cannot say, 
but some approximate figures can be 
got. It will not be less than another 
Rs. 500 crores. This means that the 
tenants and the tenants-at-will will 
have to pay about Rs. t,000 crores. 

Sir, this does not limit the present 
holdings. What the Government pro-
poses to do is that no owner can buy 
or acquire more than three times the 
family unit, or if he takes away land 
from the tenant, then he will not be 
allowed to take more than three times 
the family unit. Therefore, the Govern-
ment does not limit the present holding, 
take the surplus land and give it to the 
peasant. 

Now, come to the question of debts. 
We do not know the actual debt figures. 
The Government have not given any 
figures, but the Banking Enquiry Corn-
mince in 1937-38 had gone into the 
matter and if I remember aright, they 
calculated the rural indebtedness at 
Rs. I,800 crores. But the Government 
says that during the course of the War 
due to increased prices this indebtedness 
has gone down. But on what basis 
they say it, they do not indicate. In 
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Madras State, with its irrigation facili-
ties, etc., Messrs. B. V. Narayanaswami 
Naidu and Satyanathan, who investi-
gated the question of rural indebtedness, 
have said that during the last war in 
spite of the increase in price levels, it 
is not the general peasantry who have 
benefited through these increased prices 
but only the upper section of the pea-
santry and that the position of the 
smaller tenants have deteriorated and 
therefore more indebtedness is actually 
prevailing. Sir, Government have their 
credit co-operative societies and through 
their banking institutions they have given 
a credit of Rs. 43 crores to the rural 
peasantry, and as such we can take it 
for granted that the peasants are being 
forced to pay interest on the amount 
of Rs. 1,800 crores, at least Rs. t,000 
crores taking it at a lesser figure. 
Government does not come with 
any proposal to reduce the burden of 
the peasant nor does it assure the land 
to the actual tiller of the soil. The 
result would be that the peasant would 
not be able to buy the goods. The 
purchasing power will be reduced nor 
would the peasants be enthused to come 
forward and work the great projects 
which the Government is placing before 
the people. I don't know how far the 
present plan for 7 . 6 million acres 
will succeed. The Government says 
that it is going to construct huge pro- 
jects. 	

1, 
 But they have undertaken only 

3 or 4—Bhakra, Nangal, Hirakud and 
Damodar and these they are going to 
continue but they are not going to 
start any other new project during the 
next five years because the provision 
made is only 40 crores which is very 
little and that also only towards the 
end of this Plan that they are going 
to take up if the funds are available. 
So with these plans before us we cannot 
enthuse the peasants. 

On the top of this the Government 
comes and says that the peasant must 
pay betterment fees because it is going 
to benefit them. There is no river 
valley scheme actually giving any 
betterment to them but still the peasant 
has to pay. I have information fi orn 
Uttar Pradesh that though the schemes 
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actually have not been brought into 
existence, the betterment taxes are 
being levied. Similarly in other places 
they are doing it. That means the 
peasant is not being relieved of his 
burden. The money that he earns 
does not go back to improvement of 
agriculture itself but is being taken 
away by the landlords and other sections, 
which means instead of financing the 
agricultural industry, you are allow-
ing the landlords and others to exploit 
the peasantry to their own profit at 
the cost of the agricultural peasantry 
and at the cost of the national economy. 

MR. DEPUTY CHAIRMAN : You' 
have only 3 minutes more. 

SHRI P. SUNDARAYYA : I would 
require ro or 15 minutes more. I 
started late. 

MR. DEPUTY CHAIRMAN : 
Please wind up as soon as possible. 

SHRI P. SUNDARAYYA : I will' 
now come to the question of wage 
earner. What is the Government's 
proposal with regard to the wage earner ? 
They say : 

"To restore the pre-war real wage, as 
step towards the living wage, through in&s-
ed productivity res tilting from rationahsv.tion 
and the renewal or modernisation of plant." 

So the object is that Government does 
not propose to increase the wages. 
It will take steps to see that wages are 
kept at the present level. This is the 
prospect for the wage earners. So 
the purchasing power is not increased 
for the peasants. Not only this but 
the goods produced by them will not 
be sold and there will be an industrial 
crisis in the country. How do the 
Government propose to carry on its 
Five Year Plan ? They hope to get 
the finances from : 

738 crores from Current revenue, 
520 crores capital through loans, 
156 crores already taken on loan, 
390 crores by deficit financing, and 
365 crores from foreign resources. 
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I am not going to enter into the here demanding the total abolition of 
question of political strings that may profits or taking over all the profits. 
be  attached to foreign loans. This Nor am I today proposing revolutionary 
means that we depend for the financing changes like confiscating foreign capi-
of this Plan on the taxable revenue tal and utilising the proceeds in India. 
surplus, which the Government hopes There are 600 crores of foreign capital 
it will have, and on the borrowings, which has been accumulated at the 
which I submit is not going to be sweat and blood and toil of our people 
practicable. Is there no way out ? I and the British imperialists have got 
come to the last point as my time is it. Our present demand is not all 
up. Is there no other way of plan- those things. Even in the private 
ning ? Even to achieve these targets sector which has 1,25o crores accumu-
you need not depend upon foreign lation during the five years, if we take 
capital, or the borrowing itself. Only 6o % of it and put it back in industries, 
if you are ready to take the profits of this deficit would be wiped out. 
the industrial private sector, you can Government does not propose to do 
meet it. What is the industrial basis it. That is why I say that the Govern-
of our country as given in the Plan ? ment finance will be in jeopardy. Al-
The Commission says that the public ready the Provincial Governments 
sector consists of 1,236 crores of rupees are crying out that they are not able 
and says there is another Loco crores to meet the budget deficits. Even 
in the municipalities, port trusts, etc. the Central Government does not 
whereas the private sector—it is private know how much deficit they are likely 
individuals big and small—consist of to face. The result would be that the 
1,500 crores and Government is satis- financial basis for the whole plan would 
fled and they say that the public sector become shaky because the Govern-
is the dominant sector. It will be ment does not want to curtail the 
quibbling with figures. Out of the profits of the private capitalists. It 
1,236 crores for public sector, 836 does not want to curtail the profits 
crores are of railways and industrial of the foreign imperialist and the result 
capital is only 93 crores—industries is, even these moderate targets, even 
and electrical concerns—I am not the targets which keep our people at 
speaking of hydro-electric projects— starvation level cannot be achieved by 
‘whereas in the hands of the private this Plan. 
sector they have 1,500 crores. That 
means Government has got control 
over too crores of capital whereas the 
private sector has got 15 times more. 
The net product of the industrial sector 
the Government gives us 500 crores 
in 195o and 68o crores by 1955, I 
don't know what they mean by net 
production. I hope in this they have 
deducted the salaries and wages paid. 
If not and if you take 50% of this for 
salaries per year 25o crores would be 
the net product from this private 
industry which means in the course of 
5 years 1,25o crores would be the capi-
tal accumulation. Out of this some-
thing may have to be written off for 
some other purpose. Even if 6o% 
is taken, there would still be 750 crores 
which would completely wipe out 
these deficits which the Government 
have estimated in their planning. But 
the Government has not proposed to 

take away these profits. We are not 

(Time bell rings.) 

Sir, I am finishing. 

Now, what is the way out ? National 
Planning, we want. We want our 
peoples' economy to increase. It is 
this : distribute all land over the limit 
to which you have suggested, free to 
the tenants-at-will, reduce the debts; 
then guarantee a fixed price, fair price 
to the peasant. Then the peasant will 
plan, indeed, free from the rack-rent. 
He will come forward, dig the canals 
and build the agriculture and industry 
into a most prosperous state. 

Then, Sir, with regard to Industry; 
j restrict the profits of the capitalists; 

take away those profits of the capitalists; 
I withdraw that profit and plough them 

back in the industry. You will have 
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enough capital to meet our needs. 
But, how to do these things ? Keep 
the wages—do not follow a policy of 
restricting wages. But guarantee fair 
wages. Guarantee employment, and 
in this way you will get the workers to 
keep! the industry going on—the indus-
trial 'peace of which you speak so much 
in your Report. It is only by adopting 
an entirely different social objective, 
an entirely bold, radical reform, both 
in agriculture and in industry, that 
any planning could be done; and it is 
this which you have refused to do and 
that is why my amendment says,—
while we welcome the idea of National 
Planning—says that the targets and the 
programme which the first Five Year 
Plan has put before the country do not 
materially change the conditions of our 
people. It leaves them at the same 
starvation level. It leaves them in the 
same barbaric and uneducated life in 
which they are today. 

PROF. R. D. SINHA DINKAR 
(Bihar) 

41e auto z1.0 f friTT (fagr7): 

41-9, 8T1-11 	4t 	ark 	T q-M 

Tk2T, ffq p-fi 	 ara art 

7"1 41? 	 

SHRI C. G. K. REDDY : Please 
speak in English. 

SHRI M. GOVINDA REDDY : 
str tto Tftfam 	: 	autcr 

a'rfWr ffrfw TT4 eriT ;MI 	I 

PROF. R. D. SINHA DINKAR 
Sir, my pronunciation in English is 
hideous and I am ashamed to speak in 
that language. I am not going to make 
myself a laughing stock. 

TTET‘,9" 	t * el-17 TT 1TPTu1 

Fire ipr' 	aTrar 9 

54-TTK 	: 

aka 7grq 	TT ITit FT Kr pr , 

ar 	tilt fT ciot717 	I  

fn English the couplet may mean.  
Having given the riches of the two 

worlds, I considered him to be happy 
( and contented. But he still has a 

grouse and he still invents new pretexts. 
for quarrel." 

SHRI BHUPESH GUPTA : The-
hon Member can speak English. 

PROF. R. D. SINHA DINKAR. It 
is very bad English, Bhupesh Babu. 
Several of my friends have ridiculed 
me for my hideouc pronunciations. 
and I do not want to be ridiculed here. 

41.11T 	fq-m-rE wr97/7ft 97-41 
7Trk fqMT 317gref 

iT" 	6)"i" 	42119' 	7-t"-T•'T 44' 
eta 	3117 	f fq.-Ta'1 tn-T 	are.  

wg`)• err 7.1 	z;k.-  41-  44 Trrffq 
4-q gar. 4 fwd

arT9-99t err u)7'91 T.t eft rr Tt't t 
Vfi arr4119T Fazt fa gm-ti4-11 f ataffr 
w"1 aft4- 	TIT* t I 7T WM' o 11 

fl 41-491. 	ffamtfi *11 
q.3 	317 TA-T t I "717 47 -TT 1ft 

crIfraT 11.T7'ff 9'41 a"Pl I 714“1- 

TT 7,7,3114-1 FK* 	it 
51-4;q• 	TT")* ? 	3i-17 	1-fi 

371Tq9* q'TT TT' 	art T9T 

7'9'ffT ffT 	70'1'4)71 ? 	zrt 
• aTTeK9T 9-4:Y t, a fiTtarm T1- 

 .

• 	

1'791 	I 9t, 301 t 	4Tff 
f9.-47M'T 	g1:1"7'1 41797 	N7TI:F 
N'T.fcTzif 	TIt 	 97't fziK,  

- er 4 af7 k 	TU 	"tt 	ag 
31T-419-9'T TT ql-T gar TT4 	fF7 

'KTL7,TzT 4.-179-1 	f#TRTzit 
gITT 	71t Wfm.  t mar ,1 I WF. 
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41 ,411 4 N7 4Ia4 TT 5.A7 9'41 
w'T airr 	1 1-11T T.)" fff;:qr 

qft 	Tiff* zft z114.-IT tTiTt 
arrfqt .  4411 9-t'fi 4 I zr4' FT TT crt7T 

TqrF t, aft 1TTTff t. as fq1:1-17 	aka 
Tr.t 	q1-4-  'TT 1ft 9t z1-W9T3r1 

wrzr k9- 1-  eTrr I qu 	41Tfrt1 erTff 
TKT-4-1 4 aft -K q9.TT 

arm 	qt 	mar I kqffr zi7 
4 FT,  TT 41 cr-qr T. uar 
vka SL7 3ft 	q-4' 4 ziT a lr a%11 at 

39' TO 'TT ttT 711 zfr 	fir r 
irrTi TT tv-tit 	q7 RTq' 	9.441.  
7419' 

	

	3Tf9 -d.- 4 arrq arm 4 I 3T4TT 
,144)- zit q9-1 q9" TTIT 

FT71 	of ftT T41-1* Erird ,if 
w4-6zi-  7 7TM 	a177 

917 	a1 ,3111 ail 	es111.-1 1=1 FT-TTT 
TT FRT I 

AN HoN. MEMBER : 

;m4trt TrIlrfrz : 
'Roo ffru 	q'KT 9'1` Trou 

PROF. R. D. SINHA DINKAR : 

Yifia artro 31-0 ffur.   3111• , 
aEt thkNit 

AN HoN. MEMBER : ' No, Sir, 27 
years according to the Plan itself. 

PROF. R. D. SINHA DINKAR 
In 20 years you will enjoy its fruits. 

41 1-111, 811.41-9.TY TT E4T9' f i i. 

• 4)-4't 97 	al-T 	9-71. 4 I 7w 
• TfEr 417 	3zr171771' I 
• t.  NE M 	3.111'9*PfT TT 7zI 3Tf4- 
• zrq fl zn-wm- 	111444-J7r w`)-  
,Bnisrurr 	1.1 qt): 	Tit I 971 t1" 

ulTr 	eft 	fT. TfTsi 417,5Pii  

crT.  T791-  arliTT.  q-4 wifi fwqr q'r Ttr 

11-.< 	 4it 	t 4T.r 

• uzifiti 	TrETT-Trfr 	41 ,-49- r aar 
T q.911 	MIT Ti 	41t 

znA-IT 	9qTT qzji t I  

TN 	;Tq-m 	-4TSTr-fqffTur 

• sifitTurr Zi l tip 9*@ 	I 'T'T 

TIT1Tr9' 	f4414T 	171-9.  

Ewa 	TftTiT fTzir t,5T-TITcrIT 

*1-  k.T.T kqr 	t fgq-49-rq 

aRtuff-hi ITT97 arfT zit 1T1 Tyr 

4#1.a 	art w) -t a T.11 	f9-9-Tftu.  

a; 1.1' ttiTT I 4'7.97 kl lifiT-9rr474T 

jT4I 	kq4. 	4T1 91. 4ra. 	T'r. 

Ffel- 	qraT t fa 	9r zr-t7r,97 

crfturfq .44 fkrw,i 1.r t TT T'Tfst I 

kr-w9. .4Tfir-fanRui 

f9Tizt as fTza WrzilTT W-4 fw 
44-  t 1 	BiTT 91"TT.TT *)- 

faqir 	Wfzf IT a1.; 41-  4fa trTF-1 

wT41 	3 TririT 	trfturq 	T7fi 

fFqfff kg 4 Irrq-  1 	t 

5r-fr< rrT fl<oliR')-  uerfif 47 

Tillt4T-Kur 	4Tff 4t To 	ftqfff-zri 

3it9" 4 I 	1.r N.,-Trff 4 Ipirai 
• kr4 TrIv • 	7,3114 - 	11** 

er97 T91-97 41-Trfi Tfit   TTIT 

aft ft7TT I tTITTT qv-a r 3 i 37n-q;--1-  

q- 797 417 3 1:1K-1"a T T t.  N.7 qt.  

-aMT fa; UTTTT-fi TITTqT4 9PTPq" 

ftff .Tt WIT 91. 1.zq't 

eRTr WITT Tt 374 q't 9'4 TI 1.341741i 

WT4 I T4f79' at 14tTr9.  3r7az err 

TT Ttr qT I q't Tifi Tt4 7Tazi.   

Tfra4 am").  a17.  ? -6FTW 

cri-f4rif TT 9-Tff")-  n eli7 a uqq; ,  

• alfff 	11. eft crrfm-crifz.  9--cirq 43- 
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ftff 	Uff Ti *I ff*17.  k41* 

fiET .4r1 T41 to " -:e'a-4. *1. " (status 

quo) *1 TF-1.4 .K -q-4 TT vra 

9.t1 R.-4r t 

71 ffqr 	gier fay T4 - 

Ua1 ITrq:1:  4 4,4 	q-r4 

917 ,7-11kT a:TT-fa FT T4rUF1 	97-Trft 

Ti r1 	r 441-4 T .kffif" 9-K4 q*MT 

449'1T a I if 	9- T*7tr TrTqTA:  

fiLI-77 	t aftT u9..4 441 T.:f 
Tt '4Tzr ffe a I 

417.1,, 	.4fr 

fq.4i it tir i- 24T a, 34 4a.  zrrw-fr 

gt1 	qiik 	3T1-4- 1-fr I zit zr1.4it 

t 41 9-  ff-1-  144.11k 	arcfri 

4F7-;111 	flt19T4T.11 I z-ff 

9.4r7ralk 4 r ;-11- q-14rk. 	1. 4-  4 .41 'pi 

T 4 9',If ;341T 9' 5".Tf I 	 ffT 

fiqinift 	9. 1P44(.1, 4R- 14qrk 

zir 7rrefl.a. r1 	aTifiT kir 

41- 1,T4 T1 4417 T51 T1 Tc7tiraT TT9'r 

artt ufsfr 	 1-11Tff 

f4Ecfr aTIT Orr caT 3TfalIfi ffqT 

4TT<ff1g1 ,71.3fq. .17 anTs,f44f ;TTI. 1:11- t1 

TT 

g5 	4t q-1-T-Tr kirt t 41-  31-1--K 

crre 4174-rzi. I 	t 4)4,11 T 

51.T (1 erT 	k 3T4T %119)..  4 qrq.  

aer 	Ti 14-TITT fq4d.  Esiii a I a1t97 

31.17 	 
SHRI M 	 P. N. SINHA : 

1PTo tit 0 79. 0 	: H al:1417 
ffITthN-7 t I 

PROF. R. D. SINHA DINKAR 
I think if the hon. Member kindly 
listens to me in patience he will gain 
something Li knowledge. 

fa 1-t 	u.)-q" TiN'44* 31-IT 
zir4kiErftk1 R ffzTT f Rt aTIT T1441fffT.  

NCIL I 	Five Yell. Pan 	2022 

'44- 	Tff eF F49.7 E-317 a 41T 

Wa1q9" 	error q67 4 ‘.ff17 

arrir t f49---*T 1,417 	414,91 11: 

Talk-  t I 	3Ta74, zr' 417.9T TcrIvff 

efi -7 4kTzff 	fkrcr4 	9.41., qt.*.  

k-7 	TrifffET fa 31 g I aria 

gaff if F49' TROTI Iltkzf zi7 

FT zi7 414ir Trqtq Ft k Tr . 7 
zi7 zn-wir 	c7T 4 tilt k7 

Fr r 	4-zi.r-t 	3fTT 3Trd"Forffr 

0 41 41 TT 	T.4 4T7 	zr 

.=T1..T Fgt.  TT 	7*.  a*' 

TK-13:1 	 FTTIT7 	r Trq'TT4 

79-* 9- 4,,r 5r4r4tF7* Eft7ir 

fazir 	qfit. r4 	cre.  Tlfr 9"a1 qt.  

41 I zi  zrlait ITTTff U'q 	fi*41.  
t I 	zrlaar err k7 *1 731- 97T 

Tr erftaTTIT a I 71• 	zr-t4qT 

TrE?„--Tzi Tflti Tr PrqUr 	zr 
Frt *141 	T'1 ffl-̀ 1T a I q7 
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z1-Frr 3TKIII41 Tr 	t I 4t 
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31. 4r 3Dfr 3i. rwrk' 	717 	;17r7, 
wq.4 	TIT2T 474 9.4 4IITTITr 

fl:Mi r T1 a 1 4-1714r9' Tt, zfq. 	

 quiffgr FrTw Ot 

4 cmf4r Pfh-r4 4Txtt w-fi kkit 
k4r f ku 4 u4-f-,7A- at TPT rrlgr 

kfr 	Trl.  44T7 

FkzrT e  AT 49Tt 	ticA 

al 	Id 	4 fw f4Fu 	TT iTr Fqfff 
4)7 4 31-r-+-T 3Fei4 9,771-t 41497 

47 	97ffet 41 	It 74 T't 4741.  
9-@ krFT 3,714 4,fT T-1 ,3ict . 

 TI-  TTI TRITI Tl 14:  a1 Tfc5114t 

3fiC qTfq4 al7 eft   TRT 311K 
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fAu 	 744r TTI wu 

1 	c3 TT tfttr 4 41* ■-71‘311T-1-  

714T7 	ssi.1 I I q 	TT tict,it e, 39-')- 
T7 97 9. 5-fT 	;r 

4aR t 1 41 	 Zr)791 ;irfF4ri.  4 qir-ifw 
or 	X4110-i- 	f clzTT 	F77 'kr 

TTt I 	litA•UT  	1ft 

4 Ttit-T qrrf . 	Ttfia zre 

faa fw 	are , O4 arcraT 

zita 	uwact 4 

q'T49;‘ , 	kfJ 	 1,117 417 

.*Trm.  417 4a f94-iiTr. 	T")t 

TTIT 911' fAtii-i• qt4)-9- Er& 	31-fqw.  

fa- 4.  K74 t 	u4K arraul.  

,3Trfq-T 3rratY 4 I 	A:1' TT4 cr--atu 

u.r .  u q-A-  9- 1 	aq trta TI1' 

9et 	tictiffi I 	 1-01r44 

WIN 	I t %ft-1TM TT z17 qT' 51-417 

fw 7,44 4a 4 7.sa. 	T-T 9-4 4 

.trZkttq 	1 	arIT uTh- f -9T4 	Tfr 

9-44 arftlw 	w.T4 t 	Ezra- ar 

.t.4 	T wri-  u 	FrTm-irr q,rti 	te41 

4 aairt 	ti+-11A 	ti I t r T1-97 41' 

*9-1.  97anti Eau I 	4441r 	4.,-tC1-  

41' 	th 	ht.  tti1710 qT.4-  cliot 

	

TT)-7 4111fi wr zt 	 4gi Nu 4 

RiTr 	c0) WilITTT -.110-tff c'd 
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•=1-1.gk r fq7r4 3T-Tai 	rgit9-  qotti4w 
wKi fot; par r 

w-< faar 3t -1T 	arrq 1ft-  arcri 

fk7 fctk-ti t arq 

fir 7f-4 	7.4-rwr qw 	31-Ka rr 1,6179" 

gauA7 	ttio F-47T TT UT 3TTTq'T 4 
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ff4 Turu aar 	gi,-)1 	? 
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tt u& 4 1 	Zi 417111 4 Nvii , if wr 

,11•9* 	4fi9. 	Trar 	ath .1,q1 4 kfiu 
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[For English translation, see Ap-
pendix III, Annexure No. 76.] 

SHRI H. D. RAJAH (Madras) 
Sir, the Planning Commission Report 
has been introduced with all the 
fanfare and trumpet which naturally 
deserves very serious and weighty 
attention on our side. We have been 
treated to a treatise which has been 
given in the form of a summary, 
and I have gone through almost all. 
the pages of that summary. 

Basically, I agree with the Prime 
Minister. There is importance in a 
planned economy. But the question 
at once resolves itself into this : 
"In what way might a plan be im-
plemented ?" There are two ap-
proaches to planning. One approach is 
the Communist approach, the dicta-
torial approach. They say, that 
admittedly they, (that is the capitalists) 
too, have something akin to a Plan, 
but these plans are prognosis, on the 
basis of which it is impossible to 
direct the country's economy. Our 
plans are not prognosis, guess plans, 
but instructions which are compulsory 
for all management, and which determ-
ine the future, course of the economic 
development of our country. You see 
that this implies a different prin-
ciple—the principle of the Communist 
dictatorship 

And then, Sir, we have the Democratic 
Socialist Party's approach to a planned 
economy and it is this. There is only 
one basis on which planning can succeed 
in a democratic society and that is the 
conscious understanding by each section 
of its place in the community as a whole 
and the deliberate acceptance of the 
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resulting obligations and achievements. 
In a democracy such as ours, in which 
difference of opinion is largely ex-
pressed and diverse groups and multi-
farious interests are in existence, there 
cannot be one economic policy or 
one economic price or wage structure. 
'Planning is bound up with extreme 
confusion regarding the aims and 

:methods of the economic system and 
that means personal restrictions on the 
:individual, both as producer and 
, as consumer. 

Sir, having given these two jux-
tapositions of a planned economy, let 
us see what our country requires. In 
the present aspect of our life, planned 
economy under the guidance of these 
bureaucrats in Delhi is planned misery. 
You will see from the records that are 
there, that the statistics that they 
have got are all out of date or useless. 
The law of average, Sir, is the law of 

-misery. If you say that a man must 
have 2,3CO calories for his existence 
and another man an equal quantity 
of 2,3co calories, one of them will 
live and the other will die. I require, 
Sir, only 2 oz. of rice, though I lcok 
fat and people who are industrial 
workers, people who are engaged in 
active manual labour, require i lb. 
of rice. What is the basis or average 

-that you can bring in a planned 
coon( my ? You go and measure the 
.depth of a river, strike the average 
and get into it, Sir, you will never come 
back to preside over this House. 
'This seems to be the basis of 
calculating what is required for our 
planned economy. In this country, 
Sir, we have got resources, natural 
and artificial. The natural resources 
are to be tapped. In that aspect 
of a planned economy, if you employ 
compulsion in a democratic society, 
'obviously you will fail. You 
must have the support of the 
people as a whole. If you want to get 
that, give them only directions and 
develop the plan according to your 
resources and then your plan will 
succeed. Is there a genuine apprecia-
tion of that basis here ? That is 

,what I would like to ask. 

Sir, this Planning Commission is 
a packed body of "yes" men and 
"yes" women. I know of an in-
stance of a lady who was defeated 
at the elections, but was elevated to 
this Planning Commission. If these 
people are there and they draw out 
or chalk out a plan and ask us to 
swallow their plan, it is impossible 
for us to swallow, much less digest 
it. Therefore, if you want to succeed 
in drawing up a national plan, my 
suggestion would be, first of all, to 
have people really representing all the 
elements of this nation, represented 
in both Houses of Parliament, to have 
a joint committee, accept their views, 
get them discussed threadbare over a 
table and then bring out a scheme, 
which even our comrade Shri 
Sundarayya will accept without demur. 
The point at issue is, it must be a real 
national plan, not a Congress plan. 
Even many Congress people who are 
here have very grave differences of 
opinion and if a whip is not issued, I 
am sure the Planning Commission's Re- . 
port would be thrown out. What I mean 
to suggest is that even Congressmen 
do not view this Plan with approval. 
When they come into this House, 
they keep their brains out and hearts 
in their pockets and when they are 
inside they act according to their 
leader's wish and raise their hands. 
Therefore, I request the Government 
to consider this question in all its 
aspects and make out a truly national 
plan. If you take up that idea, then 
all views—yes, no and everything 
else—will be discussed and then we 
can iron out our differences and 
differentiate between the grain and the 
chaff and accept the grain and throw 
out the chaff. Then you go to the 
country, not on the basis of controls 
or directions by law, but with real 
leadership, leadership of the 'genuine 
type which people will respect—not 
the bureaucratic leadership that I have 
been criticising here as an unwanted 
leadership, but the true type that 
springs from the bottom and grows up. 

MR. DEPUTY CHAIRMAN : 
Please speak on the Plan. 
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SHRI H. D. RAJAH : Yes, Sir, 
I am speaking on the Plan. What 
is this plan ? It is for improving 
the life of the people and for that 
you want the co-operation of the people 
and you must have the correct leader-
ship which will create enthusiasm 
among the people in order to make 
them subscribe to the development 
of the whole Plan. Sir, look at the 
achievements in South India—those 
huge pyramids erected there.  

MR. DEPUTY CHAIRMAN : 
Pyramids are in Egypt and not in 
South India. 

SHRI H. D. RAJAH . 	pyramids 
or gopurarns. 	Look at the Agra 
Fort, look at the other huge 
structures. They are the results of 
human endeavour. We are not worried 
about your moneys. We have 
crores of people who are available to 
us. Sir, what is credit ? It is 
money power guaranteed and backed 
by labour power. Our asset is 35 
crores of people and that asset of ours 
must be galvanised into the proper 
channel in order to make your Plan 
a successful one. 

Now I come to the economic struc-
ture of society. This country has been 
in chronic want for the past so many 
years. It has been under foreign rule 
for so many years. Of course, if we 
ask this Government overnight—like 
Alladin and the wonderful lamp—to 
transform the entire structure of 
society and make the land flow with 
milk and honey, that is quite impossible. 
Under the colonial economy, our plan 
was bound up with international events 
and affairs. What will happen to our 
country if our trade becomes deficit ? 
They have made a prevision for Rs. 
290 crores of deficit financing to be 
met by progressive releases from the 
sterling balances with the United King-
dom. I will ask the Finance Minis-
ter—he is not here—but I ask him 
whether, if there is an adverse balance 
of trade for us, he will be able to get this 
Rs. 290 crores ? You will not. There-
fore that expectation of getting this 
much money, that aspect of the Plan is a  

problematical one. 

Now, I will come to other 
finances which are being taken into 
account for the implementation of 
the Plan. Here the total amount which 
has been estimated for its implemen-
tation is Rs. 2,059 crores; but accord-
ing to their own figures, they have 
resources only to the extent of Rs. 738 
crores. Out of this sum of Rs. 738 
crores, they expect the States to find 
out Rs. 532 crores. I know so far as 
Madras State is concerned, it is suffer-
ing from acute want of money. They 
already have a deficit of about Rs. 15 
crores in their Budget. In that 
State, the Chief Minister asked people 
to pray for rain, and God responded 
with a vengeance. We had rains and 
we got a cyclone also. As a result of 
that, we lost Rs. ro crores and also 
the lives of 500 persons. That is the 
condition as far as the finances of that 
State are concerned. They are facing 
a serious situation there. Therefore, 
it is impossible for the people to pay. 
In the same manner, so many other 
States are also crying for want of 
money. So it is not possible to find 
this much of money. Then what is it 
that we are going to do ? We go 
in for external borrowings. External 
borrowing is not a bad thing in itself. 
But as I have been telling repeatedly 
here, external borrowings should not be 
of a derogatory type resorted to by 
a really sovereign State. There will 
be strings attached to the loans even if 
you get the money. Even if the money 
is given it will not be given with grace. 
That is why I asked this Government 
to take to other measures. We are the 
suppliers of raw materials to two big 
countries, two big importers of raw 
materials in the world. Under the 
colonial economy our country's resources 
used to be exploited by one—John Bull 
—and now there is another also added 
—Uncle Sam. Why not demand 
decent prices for our raw materials 
from these two countries ? That will 
balance for the imports that we have 
to get from them. Then there will be 
no need for us to go on a borrowing 
basis. We are suffering from want of 
good prices for our export of raw 
materials. 
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This colonial economy is killing us even 
today. You have independence in 
politics, but, you are dependent econo-
mically and that kind of economic de-
pendence will not allow you to imple-
ment any 5-Year or to-Year or any 
plan whatsoever. Therefore, Sir, we 
should have the power of selling our 
ccmmodities to foreigners at better 
prices so that we may get more and we 
may balance our budget, and, then, 
Mr. Nanda will get as much money as 
he wants for his plan. That is an 
important point which our friends must 
always bear in mind. 

Now, Sir, referring to cottage indus-
tries, we are intending to spend about 
8 crores. We should leave that hallu-
cination. In our place this so-called 
charkha and khaddar which were used 
by us as symbols to approach the masses 
to rouse their enthusiasm for political 
work, are out of date today. Hundreds 
of bales of cloth produced in South 
India are lying idle. The Govern-
ment have subsidised ; even then they 
-are not able to sell, with the net result 
hat they have reduced the prices of 

khaddar by 25%. They have reduced 
the prices and are asking the people 
to purchase but still there is no res-
ponse. 

What is required, Sir, is to see that 
these peoples' resources are harnessed 
in such a way that they are utilised 
for national regeneration and not for 
the revival of old antiquarian systems. 

Then, Sir, out of our people who 
number 36 crores in all, leaving the 
10 crores of people who are a drain 
on others because they do not do any 
work by way of manual production 
because they live in cities, the produc- 
tive 26 crores are all distributed 
over an area which is called India. 
Now, they are engaged in production 
for 3 months and they have to eat 
out of it for one year. For the whole 
of the 9 months, they are idle. How 
can you harness these village people, 
distributed from one length of the 

c ountry to the other ? If you give  

them employment for the balance of 
9 months, your resources, your income, 
your opportunities will get doubled, 
not in 27 years' time, but in 3 years' 
time. That is the thing that you must 
have in mind and we must use our scien-
tific talent for the purpose and not be 
guided by paper plans of the Indian 
Council of Agricultural Research. 

Now, Sir, we have seen that the 
changing of conditions is changing us. 
When the Government is not able 
to provide according to the de-
mands of the people, they ask us to 
change our habits. You can as well 
ask the leopard to change its spots. 
How can people, accustomed to differ-
ent tastes and habits, change their 
habits of food and go on living like 
Dhanalakshmi of Coorg, who is living 
on air for the last six months. Is it 
the wish of the Congress Party that all 
of us in India should live on air ? No, 
Sir. You may do anything with me, 
but, I will not change my habit of 
eating ; I insist upon getting good food 
and then I will fight and speak and do 
better things for humanity. Sir, the 
fundamental need of man is food 
and if you say, you should change 
your food, you should starve once a 
week, or observe ekadasi four times a 
month, if you talk like that, th-n, this 
is not the purpose for which this 
Government was constituted. There-
fore, Sir, I request them to think in a 
practical, realistic way and not to be 
swayed by slogans of planning of the 
so-called economists. There are eco-
nomists and economists. There are 
Socialist economists ; there are 
Communist economists and there are 
economists who do not know any eco-
nomics at all. That is the kind of eco-
nomic jargon that is thrown on us and 
we are expected to fellow it in our 

I course of action. 

Sir, in an organised plan, there is a 
tug of war between the alleged advan-
tages of the over-all Plan and the claim 
of the individual to elementary liberties. 
We will be dictated to by a caucus and 
will have to put our blind faith in the 
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omnipotence and omniscience of the 
supreme planning autocrats. That is 
the position to which our country. 

- has been brought. Of course, it is 
impossible for us to swallow the 
kind of dictum that comes out of 
these so-called planners. I do not 
want to be thrust upon in this way. 
I will fight, I will struggle, but, give 
me the initiative, give me the where-
withal. That is what is required of the 
planners. 

You have got 835 crores. You can 
put it to better use ; you need not 
regiment life and you can give the ini-
tiative to the people and they will rise 
10 the occasion. There is another im-
portant point which I should bring to 
the notice of this House. The Gov-
ernment do not seem to think that 
there is India beyond the south of the 
Vindhya mountains. For a population 
of nine crores distributed among four 
States and constituting one fourth of 
the total population, a grand sum of 
245 crores is provided out of 2,059 
crores. What a crumb ! 

The Prime Minister made a refer-
ence to changing the Constitution. 
This Constitution, which has been 
well thought out, which took, for the 
Congress Party, three years to produce, 
which has been established in this 
country on the basis of adult franchise, 
giving liberty and freedom to all citi-
zens alike, is to be changed. For what 
purpose ? To subserve the interests 
of the planners, to help the supreme 
bureaucrats who want to dictate the 
pattern of our life, in this country. 

SHRI GOVINDA REDDY : He is 
misquoting. Excuse me, for my in-
terruption. The Prime Minister said 
that if necessary, the Constitution can 
be changed. 

MR. DEPUTY CHAIRMAN : Let 
him go on. Yes, Mr. Rajah. 

SHRI H. D. RAJAH : Changing 
the Constitution is a thing to which 
very serious thought must be given. 
There are two aspects of the problem. 
There is already a tendency, a planned 
tendency, Sir, to make the people sub- 

serve the interests of the bureaucra-
cy. The econ omic function of a 
police State is to hold down consump-
tion of the people, especially of the 
peasant population while their surplus 
production  

MR. DEPUTY CHAIRMAN : 
Where is the police State, Mr. Rajah ? 

SHRI H. D. RAJAH: I said "the 
economic function of a police State ". 

MR. DEPUTY CHAIRMAN : 
We are not concerned with that. 

SHR1 H. D. RAJAH • 	is drained 
off 

MR. DEPUTY CHAIRMAN : 
You are getting irrelevant. 

SHRI H. D. RAJAH • 	for the pur- 
pose of a fixed capital investment. The 
execution of this policy develops an 
extreme centralism. That is the kind 
of point I am trying to bring to your 
notice. If power is decentralised, the 
rate of accumulation will be lessened. 
The nearer the responsibility to the 
people, the more it is responsive 
to the peoples' suffering. From the 
centralist policy to the creation of a vast 
bureaucracy, to serve the requirements 
of the central direction is the logical 
step. Everything is butchered to the 
requirements of the plan. 

So, Sir, we must concentrate our 
attention on one aspect, upon only one 
economic aspect, namely, that without 
the voluntary enthesiastic and proper 
support of the entire mass of humanity 
any plan is bound to fail in a demo-
cratic society. The approach to the 
problem is either on the basis of dicta-
torship, in which we have nothing 
to do in a democracy or, on the 
basis of democracy in which we 
have everything to do with the 
people. The need to develop a plan 
must be based upon our resources, 
our capacity to implement those plans 
and not upon the fact that somebody 
else will come to our aid. We must 
create internally our strength, we must 
have all the resources to ourselves 
and then we must develop this plan. 
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As Kalidas said to King Bhoja, this 

Government also is having three afflic-
tions as follows 

Asaney vtrpa peedastu 
Sisu peedastu bhojaney 
Sayaney dara peedastu 
Tripeedastu Narendra thay. 

The Brahmins of Boston and Pandit 
Mountbattens are the first headache 
of the Government ; the food problem 
is the next headache ; and thirdly the 
sophisticated and civilised ladies who 
arc wanting divorce are the third pro-
blem of the Government. These three 
probli ms are facing them and they are 
unable to know how to solve them. 
Have a realistic approach to life. 
You will be feeling better and your 
plan will succeed. 

Simi N. SANJIVA REDDY (Mad-
ras) : Sir, the speeches on this Plan 
today have been the most constructive 
since the 24th of last month. We 
from this side, not our of a duty be-
cause we belong to this Party, but be-
cause we have great faith that this Plan 
will succeed, ccngratulate the Govern-
ment and the Planning Commission 
on the Very good Report that they 
have produced and placed before us. 
It is quite reasonable. It is absolutely 
necessary that they should give top prio - 
rity to food. Everyone of us, to 
whichever party he may belong, does 
realise that the vast problem in our 
country today is the deficiency in 
food and that we have to become self-
sufficient in food. Towards that end, the 
planners have allotted almost 39 per 
cent. of the tctal money to the im-
provement of agriculture—for irri-
gation, for power, and for other things 
that would help to achieve an increase 
in our foodstuffs. They have done 
that. But unless they make an effort 
to see that the money is properly spent, 
we may have spent the money but the 
results may not be as good as expected. 
For instance, they have allotted a good 
amount for financing the agriculturists 
for the purchase of seed, manure and 
other agricultural requirements. But 
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with the experience that we have in our 
villages, we do realise how difficult it is 
for the agriculturists to go and get his 
loan. He has to w alk lk miles to the taluka 
office, and in many cases there will be 
mamool to pay. 

If he applies for a loan of R. too, I 
do not know what amount he will be able 
to bring back to his house after meeting 
all the demands, external and internal. 
Therefore, unless we protect the agri-
culturist from these difficulties, it will 
not be useful. Also, the matter of time 
is an important factor. If you want 
to give him seed, you must 
give it at the proper time. If he is to 
be given manure, it must be given 
to him at the proper time. If the loan 
comes to him six months after he 
has made the application, it serves no 
purpose. Therefore, these two fac-
tors, disbursement of the amount and 
the time taken to do it, are the two im-
portant things which will have to be 
taken care of. 

Then, Sir, the planners have allot-
ted a fairly good amount for minor 
irrigation. With my little experience 
I may bring to the notice of Govern-
ment the fact that even the small 
amounts which the State Governments 
have allotted to districts for the purpose 
of undertaking minor irrigation works 
could not be spent for lack of overseers 
and engineers. One has to go to the 
remote corners of the village, make an 
estimate and then spend the amount. 
The staff is very small and the number 
of works are so many that it is not pos-
sible to meet the demand. There-
fore, though the planners have allotted 
a fairly good amount—Rs. 47 crores 
originally, and then again Rs. 3o creres 
more—what purpose will it serve if 
we do not have trained staff, if we 
do not have enough overseers and en-
gineers ? Therefore, it comes to this, 
that first we must train enough tech-
nical personnel like overseers, en-
gineers, and so on. Unless we do that, 
our minor irrigation works will not be 
a complete success. 

Coming to land policy, I think it is. 
an urgent problem which must be dealt 
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with immediately by the State Govern-
ments in particular. We have abo-
lished zamindaris. We have taken 
over zamindari lands and paid the zam-
indars a small compensation. It is 
not right for anybody to hold thousands 
of acres when we have taken over zam-
indaris and given compensation. It 

, is, I know, a colossal problem and we 
cannot take over the whole of the land 
in the country from big landlords 
and pay them compensation. We 
will have to find a way out. We 
will have to pay them either by bonds 
or by some other method, or make the 
tenant pay in to or 20 years. If the 
Government is not in a position to pay, 

P.:: the tenant become the owner by 
pay ing in instalments for 20 years. 

Some solution must be found for this 
problem also. Unless this problem 
is solved, cur country can never prosper. 
The tenant today has no interest in the 
land. He cultivates the land simply 
like a machine. He is sure that what 
little he gets is not completely his but 
that he will have to share a major 
,portion cf it with somebody else who 
is not working on the land. Unless this 
problem is solved, it will be very dif-
ficult to solve the problem of food in this 
country. 

Then, Sir, the planners have fixed 
the higher limits for land. I would 
suggest to the planners that low r limits 
also must be fixed. It is no use dividing 
land into bits of half an acre and an acre. 
It is impossible to cultivate land if it is 
cut up into bits like that. A family 
unit of a dozen people or half a dozen 
people cannot live on half an acre. It 
will be very difficult for them to plough 
or manure it. They cannot depend 
upon a very small piece of land. There-
fore, instead of simply asking the 
small holders to group themselves into 
one co-operative farming society. 
Government must compel them to 
group themselves into a society in 
order to make it a cultivable unit of 
30 or 40 acres. If you can take land 
from the landlord, it is not difficult to 
force the small holder to come into a 
co-operative unit and grow better food. 
In the summary of the Plan it is said: 

"It is, therefore, important that small and 
middle farmers, in particular, should be en-
couraged and assisted to group themselves 
voluntarily into co-operative farming 
societies." 

This, in my opinion, is false sym-
pathy. Having compulsorily taken 
over zamindaris why should you 
not apply co_npulsion here also and 
make them group themselves into one 
unit of 3o or Lto acres and make them 
cultivate the land on a co-operative 
basis ? That, I think, is absolutely 
necessary. 

Now, I come to major projects. 
They have taken up good projects. As 
an Indian I am proud of the fact that 
they have been spending crores of 
rupees and they have taken up very 
good proj As an Andhra I am happy 
that public opinion has triumphed, but 
as a Rayalaseema representative, I am 
sorry we are nowhere in the picture. 
I try to forget that I come from Ra-
yalaseema, and I try tc feel that I am an 
Indian, but having been born there, 
having lived among those unfo tulate 
people who have been permanently 
suffering from famine, it is impossible 

I know there is a feeling in the 
countryside that this Government is 
taking away land from petty land-
holders alsc «ho are owing too or 200 

acres but that it does not touch the mil-
lionaires who are having industries and 
house-owncrs who are getting thou-
sands of rupees as rent per month and 
outer people who arc in trade and get 
millions and millions of money—
that the Government is not taking 
over their properties but is only tak-
ing over agricultural land. But, Sir, ne-
cause that is not done. that is 
no reason why we should object to this 
,good thing being done. If bath things 
are good, let us begin at one end 
and sec that this thing wleast 

done and done well. So I am 
in full acreement with the policy 
that land must be taken over and given 
to landless people or to tenants so 
that they may cultivate it with greater 
enthusiasm and so that more food can 
be grown.. 

56 P.S.D. 
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for me to forget. I am reminded of it 
every day, and particularly, when I 
was going through the details of this 
Plan, I felt terribly wctinded to know 
that though there was a lot of sym-
pathy shown, nothing in actual practice 
came to us. I know Dr. Katju's 
great sympathy for Madhya Bharat, 
which elected him, and he has 
achieved a very remarkable success 
in getting the Chambal project includ-
ed in this Plan. I know, Sir, two 
months ago it was not there. I have also 
seer,  him fighting with the Members 
of the Planning Commission that it 
should be included, although they said 
that it was not possible. I therefore 
cot.gratulate oa his ability to get this 
project included. I wish, Sir, Rayala-
seema could have elected one Minister, 
sc that there would have been somebody 
who could have fought on our behalf 
also. I know Sir, Andhra has gone Com-
munist. But Rayalaseema is not so. 
We have returned about 6o per cent. 
of Congressmen. Only one Communist 
has come to the Parliament from all the 
five districts. Therefore, I say, Sir, 
that this is an area that is neglected, 
it is an area that needs proper atten-
tion. Planning is very good. We 
should plan for the whole country. It 
is like giving good tonic tc the 
whole body. The whole body should 
be treated so that it should be healthy. 
But I must tell the planners that it is 
very necessary that they must take cat e 
')f the limb which is disea'3ed. It is no use 
ignoring the finger or the leg which is 
wounded and not dressing it. They 
must plan for areas which are backward; 
they must plar for areas which are neg-
lected. Unless they do that, 't will not 
help the country and it will not bring 
tie nation to a particular level. It is 
no use improving a particular area in-
dustrialli and by other methods. 

Now, Sir, coming to industries, I 
do not want to poke my nose in it be-
cause I am a born agriculturist, not an 
agriculturist in theory, put in practice. 
So I do not want to say much on in-
dustries. My other friends are there 
who are a better authority to speak on 
that. But I am proud, Sir, that this  
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country which had been importing so ,  

many things from abroad, has today 
been able to export some cloth, some 
sugar and some other things. I con-
gratulate the industrialists and others , 

 whc have done it. But, Sir, they must 
also bear the full brunt which they are 
not doing and I hope they will do it. 

And new, Sir, I will come to foreign 
capital. It is said that foreign capital 
should not be taken. But I am very 
glad tcday that Mr. Ghose and Mr. 
Sundarayya have not touched that 
subject at all. They skipped over it. 
I am very glad ever it. We have been 
condemning foreign capital. But to-
day neither of them spoke about it and 
I am very glad, Sir, that f,cm now on-
wards better understanding of the 
problem will be there and the policy 
of total condemnation of foreigners and 
foreign capital will be given up, be-
caux here we are not discriminating 
a2,-ainst anybody. We are prepared to 
take capital from Russia. Let them 
send us machinery today. I do not 
think our Government will refuse to 
take either money or machinery or 
men, ;f there are any in those countries 
—trained men. We are prepared to 
take them. That has been made clear. 
There is no discrimination. Only 
unfortunately, Sir, they are not able to 
send us anything and we are obliged to 
take from the countries which can help. 
Therefore, I do nit want to say much 
about industries and the foreign capital 
also because we are not attached to 
any °loc. We are attached to evcry-
be dy who is prepared to help us. 

Only one thing, Sir, that the Govern-
ment must take care of. When we take 
foreign capital and foreign industrial-
ists, Government must make it a point 
to compel the foreign industrialists and 
capitalists to train as many people as 
possible—at least 8o to 90 per cent. of 
Indians—in that business. Otherwise 
we will be in the soup. If Dv chance, 
like Iran, we may have to nationalise 
our industries some time later, there will 
be no personnel for us to run them, 
and we will he left in the lurch. We 
have to learn from the experience of 
Iran where there is oil, oil factories 
and machinery but they are not able in 



2043 	Resolution re 	[ 16 DEC. 1952 1 	Five Year Plan 	2044 

make use of them and let us take 
example from them and let us compel 
them tc train our people. 

Now, Sir, small scale industries are 
there. I de not think it is an exhaustive.  
list. We are still there in the same 
stage cf khaddar making, bee-keeping 
and match making. Sir, I do not 
think match making is absolutely neces-
sary for the small industry. I think, 
Sir, it is a total failure. It is not able 
to compete with the big industry. I 
know of match factories in South India. 
At least hundred small cottage indus-
tries have suffered losses and perhaps 
they have closed, because it is cheaper 
for the big factories to go into produc-
tion in this trade. There are many 
other things which can he produced by 
these small scale industries where 
people who have no employment and 
who have got a small capital can make 
an attempt and learn things. There-
fore, Sir, it is absolutely necessary that 
these cottage industries must be deve-
loped and developed to such an extent 
that in each State we can produce 
things which are needed. 

Sir, educated men are asked to lake 
to manual labour. It is no dcubt a 
good theory tc say, Sir, that "Educated 
persons shculd be persuade d to rid 
therhselves of prejudice against manual 
employment and should be encourag-
ed to receive sufficient training for 
manual jobs". But how many people 
can do it ? You are asking educated 
m n tc go and plough the land. Sir, 
the type of education that we have 
given them does not suit the job that 
we want them to do, i.e., to plough the 
land. You mutt give them such type 
of education that will benefit them and 
make thrm useful after they complete 
their course. So, Sir, now we will 
have to change the whole system of 
education and then alone they would 
become useful. 

I do not want to discuss the details 
of all schemes like public health and all 
those things because the time at my dis-
posal is short. But I will say one 
thing about public health. I must say 
that there are villages in very many 
areas w ere people have to walk miles  

and miles to get their drinking water. 
And every day they have to do so. It 
is high time we give them relief. It is 
their Governm-nt and our beloved 
leader is at the helm of affairs and I 
hope that the drinking water pro-
blem,which is absolutely necessary—the 
minimum need of the human being—
will be tackled and given top priority. 

To mike the whole Plan a succe.s, 
one thing is of primary importance and 
that is the existence of an honest ad-
ministration. You may spend two 
thousand crores or two hundred thou-
sand crores or much more, but the whole 
programme will fail as long as you do 
not have honest nvn who will have to 
do this Job. Honesty is the main 
thing that we have to develop in this 
country. If there is any suspicion 
against an officer, that is enough proof 
and he should be sacked. One great 
leader was telling me a few years ago—
I may tell his name—Rajaji was telling 
me a few years ago that it is not enough 
to be honest. But you must be so 
honest that even your enemy will not 
question your integrity and character. 
That should be the motto of every-
body, whether he is a politician, an 
officer or a chaprasi or a clerk. One 
must be so honest and above board 
that his honesty cannot be questioned 
e'en by his enemy. D's'tonest people 
are n t always in the lower ranks. 
We see them even in the top ranks 
drawing thousands and thousands and 
still making millions and millions. 
Such people must be hanged outright 
and shot from the nearest field. But 
unfortunately we have not hanged even 
on^ of them till this day. Unless we 
do that, this Plan would net succeed. 
Thus alone our country will be saved 
and smaller men will also be cared for. 

Now, Sir, to come to the other 
speakers, Mr. Ghose gave a few good 
suggestions, though he said that this 
Plan is useless and will be ineffective. 
He said that this Plan would take 27 
years to double the national income. 
I ask Sir, is 27 years a long period? 
If Mr. Ghose wants to grow a garden 
today, is he going to reap the fruits to-
morrow morning? Would he not intend 
it for his sons and grandsons? If he 
builds a house, will he plan it only for 
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the period of his life or will he plan it 
for the future generations also? So also 
wl-  en he plans for a country we don't plan 
to reap the fruits tomorrow in our own 
life time only but to make our country 
great in future a'se. That is the purpose 
of the Plan. Therefore I say that 27 
years is not a long time. You are wrong 
and not the planners. 

Then. Sir about deficit financing and 
other things he spoke indeed very well; 
so I do not want to touch that subject, 
because I am not as conversant with 
those subjects as my hon. friend Mr. 
Ghose is. Then, Mr. Sundarayya said, 
that we disagree with everything because 
the Communists say them. If they say 
any good things, we agree with them. 
When they say, restrict profits, I am 
one with them ; when they say, 
guarantee wages, I am one with 
them. We are not agents of anybody. 
We do not want to make the rich man 
grow richer and bloat himself. We 
want to tax him as much as possible and 
if possible eliminate him also. Being 
in the Opposition, it is very easy to criti-
cise. We cannot eliminate him by be-
heading him in the Communist way. 
Take the question of zamindari aboli-
tion. It took two years to bring in 
legislation to that effect. We are pay-
ing them compensation in order to 
enable them to live as honourable hu-
man beings, but here probably the 
Communists would have beheaded them, 
taken away their lands and not have 
given them any compensation. But 
we believe in democracy. We believe 
in democratic ways. We want to pur-
sue democratic methods, and we will 
certainly not adopt the Communist 
methods ; even if it is going to mean 
some lapse of time, we are going to 
wait for a better opportunity, for better 
circumstances for achieving our ob-
jectives. So, Sir, we are not going to 
disagree with everything that the 
Communists say. We are going to 
agree with them so far as their good 
suggestions and therefore Government 
will certainly make a note of their 
suggestions for the betterment of the 
labourers. 

Then, Sir, coming to my friend, Mr. 
Rajah, he gave us very nice idlies and 
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coffee yesterday, but let me tell him 
that those idlies are not going to corrupt 
us in any way and that we are not going 
to vote for his amendment on that 
account. He said, Sir—and I tal e it 
as a compliment— that we come to the 
House after leaving our brains outside. 
That is a compliment really. He 
accepted that we have bre ins, but what 
about the people who have brains 
neither outside nor inside the House ? 
Without meaning any disrespect to 
the House or to any hon. Members of 
this House, at least to that extent we 
are better off. Yes, we keep our brains 
outside but we do it in order to sub-
ordinate ourselves to the great leader 
of our country. We are not sub-
ordinating ourselves for our own good 
but we are doing it in the interests of the 
nation. We are certainly proud that 
we are supporting this Government. 
We are not going to get any better gov-
ernment tomorrow ; it is bound to be 
worse. 

Sam H. D. RAJAH : Question. 

SHRI N. SANJIVA REDDY : There-
fore, Sir, I request all hon. Members to 
support this Government, to support 
this Plan in the interests of the nation 
and the future generations to come. 

SHRI S. MAHANTY (Orissa) : Mr. 
Deputy Chairman, planning is not a 
gamble. It is always related to cer-
tain circumstances. Planning also 
means how best to get over the obstacles 
in the way of our progress. In that 
sense, every housewife is a planner, 
but the difference between a housewife 
and the Planning Commission is that a 
housewife plans with her eyes open, 
while our Planning Minister and the 
Planning Commission plan with their 
eyes closed. In this context I would 
invite your attention to every chapter 
of these two voluminous reports that 
have been inflicted on us. In every 
chapter you will find that there are nq 
data, no statistics. I was very much 
interested in geological survey but I 
found to my utter amazement that in a 
simple matter like a geological survey, 
there are no statistics or no data given. 
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Therefore, in this sense, this planning 
is a gamble, and it is going to be a 
gamble, because we do not know what 
we have. Even supposing that this 
will lead to some progress, I do not think 
that the progress will be commensurate 
with our desire or our wishes. Dis-
appointment has therefore been ex-
pressed about the targets of the Five 
Year Plan, but we have to remember 
that the Five Year Planners are not 
magicians who can bring rabbits out 
of their hats. I would invite your 
attention to the Fourth Five Year Plan 
which has just been completed in the 
U. S. S. R. Even after the completion 
of this Fourth Five Year Plan in 1950, 
the U. S. S. R. produced 180 million 
yards of woollen cloth, which comes to 
2'8" per head. Coming to cotton 
textiles, the U. S. S. R. after the comple-
tion of the Fourth Five Year Plan 
produced 158 million yards, that is 
about 2 yards per head. At the end 
of the Fourth Five Year Plan, it was 
stipulated that 240 million pairs of 
shoes would be produced, but in fact 
205 million pairs were produced, i.e., 
one pair per head, as against three pairs 
in the U. S. A. and two pairs in the 
U. K. Even in food production, it 
has been admitted that the U. S. S. R. 
did not proceed according to the tar-
gets that they had fixed. On the whole, 
the conditions of the people in the 
U. S. S. R. are not better today—even 
after the completion of the Fourth 
Five Year Plan and on the eve of the 
Fifth Five Year Plan—than what it was 
before the Second World War. As the 
Prime Minister has indicated, and right-
ly indicated too, this is only a beginning, 
a humble beginning, to achieve a great 
ideal. Having said that much, I will 
come to the Five Year Plan and say that 
its success would depend in the ulti-
mate analysis on the mechanism through 
which this is going to be implemented. 
Now the Government want to execute 
the Five Year Plan mainly through Gov-
ernment machinery, through the ad-
ministrative machinery, but as the 
Planning Commission itself admits, 
there has been some deterioration in the 
public administration in recent years. 
Even though the Planning Commission 
appointed the Gorwala Committee to 
go into the standard of public adminis 

tration and suggest ways and means for 
its improvement, I regret that nothing 
has been done in the matter. More-
over, the people are nowadays looking 
upon the Government as hostile, as their 
oppressors. Why ? This has to be 
analysed with all the vigour and with 
all our energy. Nepotism and favourit-
ism have corrupted the very basis of 
administration, so that people have 
absolutely lost their faith in justice. 
Therefore, this is an occasion when 
the Prime Minister should reiterate 
his faith in a pure administration, an 
administration which is above board 
and where there is no scope for the 
slightest slur of favouritism or nepo-
tism. Tnen the Planning Commission 
Rave also suggested that there should 
be some sort of movement to weed out 
corruption from our public litc, from 
our political life and from our official 
life. In this context I would invite the 
attention of the Prime Minister to two 
movements that have been recently 
launched in China—the Shu Fan and 
Wu-fan. The Shu Fan movement 
was started by the public, not under the 
aegis of the Government or Adminis-
tration. Wherever a man or an officer 
or a man holding any political office 
was suspected of any corruption he was 
criticised and condemned in public 
meetings and then ultimately he was 
brought before the law. The W,:.-fan 
movement was started in which even 
subordinates and workers could criticise 
their masters and employers wherever 
the latter was corrupt. So I would 
suggest that these two movements 
should be taken up immediately and 
legislat;cn should also be enacted to 
mete out exemplary punishment to 
erring officers. Thirdly every officer 
or person holding any important politi-
cal office should be made to submit 
yearly returns of his acquisitions of 
movable assets and immovable pro-
perty.....  

AN HON MEMBER : Only in his 
name or benami also ? 

SHRI S. MAHANTY : It will in-
clude benanii also. In this context I 
will express my disappointment over 
the achievement of the Special Police 
Establishment which was brought into 
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existence for the special purpose of II 
weeding out corruption from our ad-
ministration. The other day during 
question hour, I brought to light a 
case in which the S. P. E. has been 
delaying for over nearly 8 months over 
a case of bribery wnere an engineer was ' 
charging 7 112 per cent. over every bill 
of payment and thereby amassed nearly 
3 or 4 lakhs of rupees. Here is an 
illustration befcre you. So with this 
machinery you cannot entrust this Five 
Year Plan. As has been rightly pointed 
out by a Member of the Oppositicn in 
their hands, this Five Year Plan is 
going to be the "Five Years of Misery". 

Then I will come to the positive 
aspect of the administrative machinery 
that has been enunciated. Now in the 
district level planning has been entrusted 
to the district authorities. That means 
the responsibility of executing the Five 
Year Plan in a particular district will 
devolve upon the District Magistrate 
but that gentleman combines in himself 
the executive and judicial functions of 
the district. In the past the G. M. F. 
and the Vanarnahotsay and other pro-
grammes were entrusted to him. But 
because he was already overburdened 
with so many activities with so many 
responsibilities, tnat he could not pay 
attention to any of these functions, 
to any of these activities as a result of 
wnich it all ended in a fiasco. So here 
what I propose is that the administra-
tive machinery should be thoroughly 
decentralised. In the State level there 
will be State Development Councils 
which should not comprise mainly of 
some officers as at present. It should 
include all Members of Parliament of 
the particular State and at any rate it 
will also include certain persons with 
outstanding knowledge of the local pro-
blems. Then there is the District Coun-
cil which will be composed of the Mem-
bers of the local Assemblies of respec-
tive districts and then Sub-Divisional 
Development Councils will include 
Members of the various localities and 

- then when you come to the Village 
Council it will include oniv the elected 
Members of the Village Panchayat. 
Now of course there is a Panchayat, 

but I cannot say what is happening in 
the other States, but in my State all 
the Panchayats are nominated by a 
political boss somewhere in the town. 
Nowhere have we got an elected Pan-
chayat. Then the multi-purpose vil-
lage worker for development who will 
be the agent of all development work 
should be no other than the elected 
Head of the Panchayat otherwise with 
all the responsibilities which are 
going to be placed on that multi-pur-
pose village worker—if he is a Congress-
man who orly knows how to please the 
Congress boss somewhere else, then 
you will see that every village will be 
a battlefield. Because the responsibili-
ties are great ; he has to carry a great 
amount of public confidence behind 
him, otherwise none of the plans which 
you are intending tc carry out in the 
village level is going to be effective at 
all. Then these autonomous Develop-
ment Councils will work inclose co-
operation with the administration and 
every year the progress of the various 
Development Councils will be discuss-
ed by Parliament so that at every 
stage we will know to what extent we 
have progressed and what we have left 
still to toe done. In this context, I 
welcome the suggestion for the creation 
of the Bharat Sewak Samaj. Of course 
doubts have been expressed about it. 
Personally I also believe that it may be 
utilised as a subsidiary Congress or-
ganization keeping in view the next 
general elections but it is always better 
and it pays also to be optimistic. If I 
may say so, its Russian synonym is 
Kosrrosol. Even in the U.S.S.R. when 
they were working their First Five Year 
Plan they enrollee thousands of youths 
under Kosmosol. If, therefore, the 
Bharat Sewak Samaj works according 
to its aims and objects and is not con 
verted into a subsidiary Congress Or 
ganisation keeping in view the nex 
elections, then I hope it will achieve the 
objects for which it has been estab 
fished. 

Coming to the second part of m: 
amendment I would say that un develop 
ed States like Orissa have enough ream 
to feel that the distribution of the Plal 
has not been quite equitable. Not onl 
Orissa but also other undeveloped an 
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Tun der-developed and backwards States 
who looked upon the Five Year Plan 
for progress. for betterment have been 
sorely disappointed. You know Orissa 
is a land of villages steeped in ignorar c 
where you don't get reads, or fac:E__es 
for education and yet that Orissa I as 
been granted the lowest sum for iural 
development so far as A Class .States 
are concerned. It has been given 
_352.9 lakhs while urbanised State 
like Bombay has been given 2871.9 
lakhs on Rural Development. A land 
with 5o per cent. of aboriginal popula-
tion has been allocated the lowest 
.amaunt-116.4 lakhs for the ameliora-
tion of tie backward classes while Bom-
bay gets 213.6 lakhs and U. P. gets 
236 . 2 lakhs. 

Then, Sir, in Orissa, we have 12,782 
miles of roads which are now without 
.any repairs. According to the esti-
mates, one has to spend Rs. 1,200 

in repairs for every mile of road. 
But at the m oment, the Govern-
ment of Orissa are spending only Rs. 
.200 far a in:le of road; but ev2n then 
There is no money in the exchequer as 
a result of which for many years 
these roads are lying without any re-
pair. 

Tnen, I will invite your attention to 
-the condition of Education in Orissa. 
Orissa spends the lowest amour]: en 
Education. It spends to per cent.; 
while Bombay spends 20 per cent.; 
Bihar 15 per cent; Assam 12 per cent.; 
and Madras 19 per cent. I do net mean 
to suggest that Orissa Government 
have no basic concept of social justice 
or conscience. Nothing of the sort. It 
is because of the simple reason that 
there is no money to spend. Though 
the State has many resources, it has nc 
money for its developments. Orissa is 
a classical example in this respect. You 
know, Orissa stands first so far as the 
mineral wealth of India is concerned. 
-Orissa stands second so far as forest 
wealtr is concerned. While it has an 
annual revenue of 7 crores, Saurashtra, 
with a population of 41 lakhs and an 
area of 21,000 sq. miles has an annual 
revenue of 8 crores of rupees. It is 
due to the fact that every year we arc 

-being denied a sum extending to about a  

crore of rupees because of export of 
raw material over which there can be 
n 3 levy of sales tax under the Consti-
tution. Therefore, it behoves upon the 
Gcvernm nt to see that such undevelop-
ed arers like Orissa or Assam should be 
given high priority in their d Nelopment 
schemes. 

A lot of things have been said about 
Agriculture. I am not an economist, 
but every layman knows that in agri-
culture, very soon the law of diminish-
ing returns operates. If you are going 
to concentrate wholly and thoroughly 
on land, then, after some years, every 
additional investment will result in 
decreasing returns. This has been al-
ready in operation in Orissa. In the 
course of the debate on Food, I tried 
to impress upon the Government that 
the economy of such undeveloped 
States should be so balanced, so integ-
rated, that when the law of diminishing 
returns operates on the Agriculture 
sector, the developed industries would 
have been there to lend a helping hand. 
But, what do we find ? We find that 
a highly industrialized State like Bom-
bay gets Rs. 103 lakhs for cottage 
industries and Rs. 250 lakhs for 
other industries. Similarly, in West 
Bengal, for cottage industries, 74.3 
lakhs have been allotted, while Orissa 
has been allotted 23 lakhs. Madras is 
also a highly industrialized State. It 
has got for other industries 85 lakhs and 
for cottage industries 106 lakhs of 
rupees. Yet, Orissa, which needs so 
much of industries, has been given a 
paltry sum of 93.2 lakhs out of which 
cottage industries get 23 lakhs. 
Even that sum for cottage industries is 
inadequate. Orissa is famous for her 
cottage industries. Already, the tex-
tiles of Orissa are enjoying a good in-
ternational market. Thousands and 
thousands of artists and artisans are 
languishing away simply because there 
is no money. Therefore, at least in 
my State, there is nothing to cheer, so 
far as this Plan is concerned. 

5 P. M. 
And then, Sir, in this context, I will 

also bring in another factor. I have 
indicated earlier that Orissa is the first 
State in India so far as mineral resources 
are concerned. At present Hirakud 
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pi oject is being worked out of a loan 
received from the Centre. Our Prime 
Minister was so eloquent this morning 
about increased electricity output. I 
am perfectly in agreement with him, 
but what are we going to do with all 
those kilowatts that we are going to 
produce fiom the Hirakud project or 
any other river valley project, or multi-
purpose project, unless those kilowatts 
of energy are utilised for some industry. 
We are certainly not going to eat these 
kilowatts. When we are not going to 
get any immediate returns, I wonder 
how the Cent. e believes that it is going to 
get back the loan that has been given so 
far. In this context, I would request 
Government to expedite setting up an 
iron and steel plant in Orissa for which 
there is abundant scope, because of its 
nearness to coalfields and because of 
its nearness to high-grade manganese 
mines. It would be an ideal place for 
an iron and steel factory. 

Now, coming to the financial aspect, 
we find that out of the 2,069 crores 
that is proposed to be invested, we are 
depending for 738 crores of expenditure 
from public savings, that means savings 
from revenues of the Centre and 
State Governments. after meeting their 
non-developmental expenditure. And 
then, from private savings we 
are hoping to get 520 cores. 
Then, from foreign aid, which has 
amounted so far to 156 crores. The 
deficit still amounts to 655 crores, and 
this 655 crores we are now thinking to 
make up by additional measures of 
taxation, by borrowings and by deficit 
financing. Deficit financing involves 
injecting additional purchasing power 
into the community. Therefore, it has 
always inflationary tendencies and 
possibilities. In this context, deficit 
financing is a sort of indirect taxation 
because the prices of the consumer 
goods will be on the increase. here-
lore, deficit financing, in the ultimate 
analysis is a sort of indirect taxation 
which hits the poorer classes of the 
people most. 

Then as regards deficit financing, of 
course, we have got to draw Rs. 290 
crores from the sterling balances and  

that has been the celing of our deficit 
financing. As has been pointed out by 
Mr. Ghose this morning, unless there 
is a suitable mechanism for the ad-
ministration of deficit financing, it will 
almost surely result in a disaster. At 
any rate, I think, it is premature to sit 
upon judgment so far as deficit financ-
ingis concerned. 

Now, the balance that remains—Rs. 
365 crores is to be met from taxation 
unless we are going in for foreign aid. 
Therefore, for these 365 crores, we 
have to depend on taxation unless we 
are going in for foreign aid. A lot of 
agitation is going on in this country 
about foreign aid. When foreign aid 
is attached with political strings, cer-
tainly we have every reason why we 
should object to it. But those Com-
munist friends, those who condemn 
foreign aid,—I most respectfully invite 
their attention to the 1922 Genoa Cong-
ress when the Bolshevik delegates, 
in approved Bolshevist form, even 
bourgeois fashions were canvatsing for 
foreign loans. At that critical hour 
of her history, Soviet Russia, entered 
into a treaty, a most humiliating treaty 
—Brest Litowsk—with Germany and 
other capitalist countries, which allow-
ed the exploitation of natural resources 
in Soviet Russia. Alas, in the history 
of nations, as in our individual lives 
we have ups and downs and when the 
tide is up we have to bend down our 
head, but that does not mean that we 
are going to accept foreign aid with 
strings attached. We should accept 
foreign aid in such a manner that in the 
end, they have all the strings and we 
have all the loans. Otherwise, we have 
practically reached the limit—our tax-
payers have reached a situation in which. 
they cannot pay any further tax. To 
refresh your memory, I might add; Sir, 
in course of the discussions on the last 
General Budget, the consensus of opi-
nion in this House as well as in the other: 
House was that the taxation limit has 
already been reached, and to give 
immediate relief to the tax-payer, a. 
Taxation Enquiry Committee should 
be appointed, which would find out 
ways and means to see how best relief 
could be given, so far as taxation is. 
concerned.. 
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The time at my disposal is very 
short. I will only take two more 
minutes, by saving that the Govern-
ment is pinning its faith  on raising reve-
nue from mxation. I might here 
invite the attention of the Government 
of India to the statement of the Finance 
Minister of Orissa. He says in so 
many words, that in Orissa not a single 
pie could he raised by way of taxation. 
On the other hand the question of giv-
ing relief to the taxpayer has become 
urgent. Here is what he says : "The 
rate of taxation has reached its peak in 
Orissa—Sales tax, agricultural income 
tax, stamp duty, entertainment tax, 
motor vehicle tax, tax on pen of etc., 
are comparatively higher than what 
they are in the different sister States. 
There is therefore no room for further 
enhancement of cesses and taxes". 
In this context, for such a permanently 
deficit province like Orissa, how do 
you hope that you are going to raise 
money in the public sector by means 
of taxation ? Therefore, I have come 
to the position that the only national 
course would have been that we would 
have started, not in such an ambitious 
manner—from malaria control, up to 
increase output in every sector. In-
stead of being so ambitious we would 
have invested all our resources in the 
agricultural sector so that the money, 
the resources that we could obtain by 
exporting our foodgrains to other 
countries outside—could have been 
spent in developing the industrial sec-
tor. But I cannot express my dis-
appointment too adequately at the 
conduct of the capitalists and the 
industrialists of the country. They 
should remember that the capitalists 
of Great Britain gave Britain an Empire, 
so also the capitalists of the U. S. A. 

AN HON. MEMBER : So also 
the Congress ! 

SHRI S. MAHANTY : Therefore, 
they could have saved the public sec-
tor from the drain of its limited re-
sources for natural development. The 
resources that would have become avail-
able by intensive development of agri-
culture, would have gone a long way in 
expanding the scope of the public sector 
without imposing new taxation, new  

burden of taxes on the poorer strata of 
the people who are already over-bur-
dened. Thank you. 

SHRI C. P. PARIKH (Bombay) : 
Mr. Deputy Chairman, Sir, I congra-
tulate the Members of the Planning 
Commission for bringing home to the 
country the realism of the assets and 
resources which are existing in the 
country for national development. The 
idealist and armchair suggestions put • 
forward by some hon. Members were 
based on fantastic assumntio.is of the 
resources of the country and the pro-
ductive assets that exist in the country. 
I say, Sir, when they read this Report—
valuable Report it is—which has given 
all the details—another Report contain-
ing so much more greater details is 
also coming out—when they read it 
they will know exactly the position 
where we are standing. At the present 
moment, owing to the Plan which is 
before us, 75 per cent. of our available 
resources are to be spent on agriculture, 
irrigation, power generation, transport 
and communications, and socill se uices. 
Sir, I think nobody will object to this 
because agriculture is most essential 
to us, when we have imported food-
grains to the extent of 750 crores since 
1948. Power resources are most im-
portant because our industries, small 
scale as well as large scale, have starved 
for want of power, and our production 
has suffered in the past three years on -
account of want of power resources in 
all the places. With regard to irriga-
tion the crop is dependent on rain and 
whenever the cultivator expects zo 
annas of harvest, he is disappointed that 
due to the absence of one rainfall his 
crop is 6 annas only. Our railway 
system and our ports have not been 
cared for owing to the replacements 
not being made during the war. We 
require all these. Agricultural and 
industrial development will be useless 
if these activities are not carried out. 
Our education was at the lowest ebb. 
There is hardly to per cent. literacy 
in the country. With regard to 
health also, there were no hospitals 
with good equipment or nurses. So 
75 per cent. ought to be spent for all 
these. Now Sir, the resources which 
the Planning Commission has put be- 
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fore us are in the neighbourhood of 
1258 crores, which they have taken 
into consideration after all available 
taxation which the Centre and the 
States will be able to levy. So that all 
the resources of the next five years have 
practically come on the estimate. If 
we have so many schemes on our hand, 
schemes which they have approved 
to the extent of 2,000 crores, and other 
schemes which they also approve to 
the extent of further Rs. 4,000 crores, 
how are we going to finance them ? 
That is the main problem, and I think 
the realism has gone home to the 
country—that our finance, cur power, 
our resources are limited, and priori-
ties must be fixed for whatever activi-
ties we are conducting. This is not 
enough Sir. If you look you will find 
what our productive assets existing in 
the country are. Many people have 
fantastic nations of our productive 
assets. Productive assets are those which 
produce goods of production or con-
sumption. The productive assets are 
1236 crores held by the Central Govern-
ment in form of railways, irrigation 
projects etc., Rs. 1,000 crores held by 
the State Governments, and Rs. 1,500 
crores held by private sectors in the form 
of corporations and others. When I 
mention, or when I say, productive 
assets of the country, I want to make it 
clear, I do not mean buildings or estates 
which are not productive. Therefore, 
all our productive assets of the country 
comes to Rs. 1,50o crores in the hands 
of private individuals and corporations, 
including banks and others. Now 
Sir, if this is our position, we have to 
advise Government as to how we should 
proceed. The advice which has come 
from the Opposition is of a destructive 
nature, which is meant to demolish the 
pattern we have built, which we have 
in existence. An hon. Member, Mr. 
Sundarayya, has gone further. He 
made a fantastic assumption when he 
said that about Rs. 233 crores are exist-
ing, and multiply it by five, you will get 
1,200 crores which can be tapped by 
the State, and our problems will be 
solved. I am sorry to say Sir, that he 
has not read the Report correctly, or 
practically, he has forgotten his mathe-
matics.  

• 
Five Year Plan 	2058 

SHRI P. SUNDARAYYA : Those 
were The Eastern Economist figures. 

SHRI C. P. PARIKH : I refer him to 
volume II, Chapter XXIX, paragraph 
33, which he has taken, and which says 
that the total investment necessary for 
financing expenditure on the Plan in 
the public and private sectors is esti-
mated at 327 crores ; Rs. 90 crores in 
the public sector and 233 crores in the 
private sector. He has forgotten that 
this whole amount of 233 crores is not for 
one year, but for five years. There 
is, therefore, no such thing as Rs. 1,200 

crores on which we can lay hands. He 
must see what the total assets are. 
The figure of Rs. 233 crores which he 
has mentioned is for the whole period 
of five years. He cannot expect wrong 
figures to be swallowed. 

I am only pointing out these items to 
show that no one should mislead the 
House by wrong statements. One 
should study the figures properly and 
see what amounts can be obtained. We 
have received foreign aid of Rs. 156 
crores and if we want to go further 
with this Plan, hon. Members oppo-
site will admit that this amount is not 
adequate. Even then we require Rs. 
65o crores and the Planning Commission 
has after closely examining the position 
estimated for a release of Rs. 290 crores 
from our sterling balances. This is 
the only approach because we have 
those balances with England and they 
will be released according to calcula-
tions which the Planning Commission 
have made during the next five years. 

Even then we are short by about Rs. 
35o crores. 

If we do not get external aid, how are 
we to go ahead with our schemes ? 
Are we to scrap them ? My hon. 
friend Shri Sundarayya asks us to do 
this, that and so many other things. 
But our resources are limited. If they 
take some pains to go through this 
Report, they will find in the 39th 
Chapter there are so many items on 
which everyone of us, political leaders, 
social workers, industrial and commer-
cial men, all can serve the country in 
various ways and implement this Plan. 

[ COUNCIL ] 
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If we do that, then the standard of life 
in the country will be raised and we 
will actually be doing good to those for 
whom we claim to be doing good. 

nations want to devour each other. In 
such times we should not allow our 
limited resources to be frittered away, 
but should use them in order to attain 
self-sufficiency. 

Now I come to the private enter-
prises. For these also Government 
have provided. In the first place there 
are the major irrigation and power 
schemes and electricity has been in-
creased to 1.4 million k.w. Electricity 
is most useful if we want to develop 
industries in the private sector and 
produce essential commodities. There-
fore this increase of electrical power is 
most essential. Hon. Members who 
accuse the Planning Commission or 
the Government should do so after 
reading the Report. In Chapter XXIX 
there are Appendix t and Appendix 2. 

In Appendix r, i6 central projects 
which have been launched on are listed 
and which will be completed in a great 
measure by the end of the planning 
period ; and 8 projects are launched 
on by the State. In these projects, 
only we can produce greater wealth 
for the country. We will find that the 

_development is on the right lines and 
that we are going on right lines, be-
cause we have given priorities to those 
goods which we want most and without 
w hich we cannot do. 

As regards private enterprises, Rs. 
233 crores are to be spent in five years 
and not in one year. And this has to 
be invested in productive industries 
which are set out in Appendix 2 and 
there are 42 such items. Out of these 
42 industries, 8o per cent. are for essen-
tial items, for producing goods which 
are most essential, not for producing 
consumer goods. Out of this Rs. 233 
crores for which priorities are assigned, 
26 per cent. go for iron and steel, 20 
per cent. for petroleum refineries, 16 
per cent. for heavy engineering indust-
ries, 8 per cent. for heavy chemical 
industries and 5 per cent. for cement and 
4 per cent. for paper. These constitute 
about 8o per cent. and each one of them 
industries is important for our develop-
ment and also important for attainment 
of self-sufficiency. I say this because 
we are living, as we know, in troubled 
times, with war in the air and when 

In the private sector also, to a great 
degree, as the Prime Minister said, we 
have introduced the element of control. 
These have been, in a way semi-na-
tionalised, by the measures adopted 
during the last eighteen months, and 
also by the measures recommended by 
the Planning Commission. If this 
continues, there will be no exploitation, 
no higher profits and everybody will 
be engaged in work which is in the 
interest of the nation, and so will be 
serving the country. I may point out 
some of these measures. The In-
dustries Development and Regulation 
is there. By that industries will be 
regulated when a notification is issued. 
Thirty seven industries have been thus 
regulated by the issue of notification. 
As regards some industries in the pri-
vate sector, the regulation is that the 
prices which they charge from the 
consumer will be controlled by the 
State. The quality of the product 
should also be up to a certain specifi-
cation and standard. The quality 
will also be examined by the State to see 
if this standard is being maintained and 
whether the product is of the right 
standard. Then the third condition 
is that the production up to the installed 
capacity should be there. If these con-
ditions are not fulfilled, then the 
Government will step in and take 
charge of the industry and completely 
control it. Mr. Sundarayya says unless 
you nationalise them, you cannot take 
any headway. But I may tell him that 
just as there are political and social 
leaders who do much for the uplift of 
the country, there are also people in 
industries and in commercial fields who 
can use their talents for the good of the 
country. This collective intelligence 
of these persons engaged in commercial 
and industrial undertakings should not 
be under-estimated. They are making 
their contribution in the advancement 
of the country. Even if you take over 
the industries, their services will be 
required, because they have the neces- 
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sary experience, ability and 
sational power. 
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veloped areas. For this, there is Capi-
tal Issues Control Order by which 
diversion of capital is tried to be cont-
rolled. These are the steps taken and 
I think, Sir, looking at the number of 
amendments, that the Planning Com-
mission's Report has not been 
properly studied. They have advocated 
for developing backward areas, as far 
as possible, but, we must also look to 
our means, we must also look to our 
ability and we must have patience to 
carry out our schemes. 

Now, as regards the private sector, 
there are also Development Councils 
sought to be established for each in-
dustry and each industry will be super-
vised by the Development Council 
which will be constituted by Govern-
ment. With regard to the Develop-
ment Councils, I may say, Sir, in order 
that Government may succeed and, in 
order that the opponents may not score 
over the incapacity of administration of' 
Government in controlling this private 
sector, I have to request that Govern-
ment should be very cautious in regard 
to the personnel of these Councils. 
When they constitute these Develop-
ment Councils, it should be borne in 
mind that only persons who believe 
in the present social and economic 
objectives of the Constitution are taken 
in on those Committees and they should 
be prepared and able to devote sufficient 
time to those. I mean to say, Sir, that 
this should be enforced because this is a 
kind of economic warfare which we are 
fighting and we must conduct on those 
lines. We must try to secure the best 
talent, best experience in the country 
and, at the same time, we should see 
that the criticism which is existing in 
the country does not have any ground 
because we are fighting against another 
type of civilisation or, we are fighting 
against doctrines imported from foreign 
countries. In order to fight this 
meggit,/  the administration s hall 
hate to be very alert in controlling what 
they do. 

Now, Sir, we examine another thing 
here. For the development of small 
scale and cottage scale industries, a 
provision of Rs. 27 crores is made. In 
the recommendations of the Planning, 

organi- 

lion. Members opposite say that it is 
necessary to reduce disparities in in-
comes. Even they will agree that these 
are being gradually reduced. The pro-
fits are now being brought down and 
there are economic readjustments tak-
ing piece in all sectors of our life. The 
hlg her incomes are being brought lower. 
The Estate Duty Bill will further bring 
down  the inequality. Therefore this 
Government and the Planning Com-
mission are doing all in their power to 
bring commercial and industrial activi-
ties in such a way as to achieve objectives 
w hich are laid down by our Constitution. 
According to that, Sir, they are pro-
ceeding in the matter and, as the hon. 
the Prime Minister has said, that is 
progressive socialisation in the country 
w hich we must try to understand. 
\X hat does it mean ? Practically what 
the Socialist Party desires to do in one 
or two years, the Planning Commission 
and the present Government are trying 
to do in a period of seven or eight 
years and they want to go at a pace which 
will be slow, but certain steps by which 
the edifice of economic salvation which 
they build for India will be perma-
nently maintained. It is very easy to 
say, Sir, that this thing should not be 
done and that thing should be done. 
I mean to say that the political leaders 
in the Opposite Party are trying to 
induce the country into believing that 
the present Government is not doing 
the right thing, and this is with a view 
to gain political power but, if it is pro-
perly examined, it would be found that 
the present Government is dealing with 
the development of industries in the 
private sector with a firm hand. This 
is neither adequate nor sufficient. I will 
explain further and say that the region-
wise development is also under active 
consideration of Government and 
there is going to be a licensing order 
by which no industry can be started 
unless Government issues a licence and 
that no industry can be expanded un-
less Government issues a licence. An-
other thing, Sir, is the location of in-
dustry and development of under-de 
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Commission, they have proposed a 
cess on large scale industries if they are 
competing with a small scale industry, 
or is not in the national interest and 
this cess will be on such industries which 
Government consider fit to be carried 
on by small scale as well as cottage scale. 
This is not only enough, but even no 
licence will be given to any large scale 
industry to develop or expand if that 
production can be had from cottage 
scale industries. 

Sir, therefore, with regard to these 
amendments which arc proposed with 
regard to development of cottage scale 
and small scale industries, I mean to 
say, Sir, Government are doing all in 
their power. They will enforce it if 
this Report is adopted and approved 
and I think, Sir, those who disagree 
with this Report or those who do not 
believe in the objectives of the Consti-
tution will not be doing any service to 
the nation in throwing out such re-
commendations which are very vital 
for the growth of our nation.  

any vested interest but, there is the 
main bjective of how to bring m axi-
mum benefit to the country. 

Now, Sir, with regard to the other 
factors, I have to point out that our 
income will not increase to double the 
amount in less than a period of twenty-
five years. I think, Sir, the Planning 
Commission have under-estimated and 
they have not properly emphasised 
the values which are to be put 
on the production that will come 
and the values which are existing today. 
According to the present values today, 
the income will be double after twenty-
seven years. I do not agree with that 
assumption ; I say, Sir, that with the 
additional production in the country, 
the values will go down and our present 
index which is 38o will go down, to 
250 and our additional wealth will rice 
in terms of quantities. The quantities 
produced will be more than double and 
I say, Sir, it will not be double in a 
period of twenty-seven years, but it will 
double much earlier. 

Now, Sir, the unemployment prob-
lem is existing in our midst and, there-
fore, they have emphasised that the 
pressure on agriculture should be shif-
ted by development of small scale and 
large scale industries. The Planning 
'Commission have said that there are 
1,20,000 clerks who are in the Employ-
ment Exchange Register ; there may be 
many more outside. Out of this, there 
are 17,000 graduates who can under-
stand what happened in the past, how 
the Russian Revolution was there, how 
the French Revolution was there, how 
the Soviet economy is working, how the 
American capitalism is at present func-
tioning. Sir, in order that these 
youths may not be misled i- nd led 
into the traps of those who want politi-
cal power, I say, Sir, development of the 
:mall and cottage scale industry should 
be carried on with great vigour in order 
that our country may be strong, and 
we may be able to give the maximum 
employment to the maximum number 
which is the aim and goal of this Plan-
ning Commission's Repoit. I say, Sir, 
there is no pampering of the capitalists 
in the Repoit, there is no pampering of 

With regard to the disparities of 
income, Sir, it is mentioned that our 
income is not going to rise, but the 
income in the higher level will only be 
rising. The income of the average 
man, which is put down as Rs. 250 will 
rise substantially in the case of lower 
income groups according to the pro-
posals and the measures which are 
thought fit to be adopted and the in-
come in the higher income groups are 
gradually bound to diminish. These are 
the recommendations and, I mean to 
say, Sir, that every man and woman 
should try to see how we can build a 
society. With the social and the econo-
mic objectives which have been laid 
down by the Constitution and with the 
development programme be accepted 
by the House, it will be the duty 
of those who believe in this Plan, to 
put his head into it and try to help 
Government in the problem of its 
implementation. I hold that it is the 
responsibility of the intelligent classes 
in India who are now, called for action 
and if the intelligent classes in India do 
not behave in a way in which they 
should behave for the good, of the 
nation then, whatsoever party they may 
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belong to, whatsoever class they may 
belong, they shall have betrayed our 
country and history will say that the 
Indians, after obtaining political free-
dom, did not know how to act. Sir, 
I am appealing on this ground that this 
Plan has to be carried out and carried 
but with great vigour, with as much 
vigour as possible. 

With regard to the opposite political 
parties who do not agree with this, I 
will say, that they want to destroy the 
political fabric ; they want to demolish 
the society which is existing ; they want 
to destroy individual freedom which is 
existing, in order that there may be 
chaos and anarchy in the country and 
they may have power. They will not 
have power, I can assure them here that it 
is the foreigner who will have the power. 
We have invited foreigners for the last 
1,3o) years due to our internal quarrels 
and, I think, Sir, if we cannot adjust 
those quarrels, history will say that the 
present generation has failed and, I 
think, Sir, the blame will rest on those 
who do not agree with or obey the 
majority. 

With these words, I again recommend 
this Plan to the House. 

SHRI M. P. N. SINHA (Bihar) : 
Sir, at this fag end of the day I do not 
think I should take much time. I will 
try to be brief, without going too much 
into the details of the Plan, I will finish 
within to or 15 minutes. 

Sir, the whole point is this. We on 
these benches have just now been criti-
cised as insincere men and as trying to 
get into power. But I assure that 
particular friend who said that and 
others, that there is no such desire to 
get power of the type which my friends 
over there have got. If one gets power 
of such a type where one gets powerless, 
it is no use getting that power. I do 
not for a moment doubt the honesty 
of the Prime Minister or of the other 
honest Congress Members. But what 
is the result ? The result is that in 
spite of all their sincerity and honesty 
things are not moving in the right direc-
tion. And why are they not moving  

in the right direction ? That is the 
point. We are face to face with that 
problem. 

Sir, coming now to this Plan, we have 
had the privilege of listening to many 
distinguished Members who have given 
facts and figures about the shallowness 
and the unworkability of the Plan itself. 
I as a layman believe in results. We 
have had five years of Congress Govern-
ment in this country. They all came 
with good intentions. They were try-
ing to improve things. But have things 
improved ? It is true that it takes 
time to improve matters, but there 
should be some direction in which 
things improve ; there should be 
something to show how things are im-
prox ing. Is it not a fact tha when we 
talk to these very friends who come and 
support this Plan here or the adminis-
t ation here, when we talk to these 
friends outside, they say, "What can 
I do ? This is bad. That is bad. 
The services are absolutely masters of 
the situation. There is rampant corrup-
tion  

SHRI GOVINDA REDDY : We 
do not say all is white. 

SHRI M. P. N. SINHA : This is my 
experience. The hon. Member may 
not say that, but his brothers are saying 
it. 

The point is that, as I have already 
said, there is no doubt about their in-
tentions. But it is also a fact that they 
are helpless. It has been said in the 
Plan—it has been rather over-empha-
sised—that the success of the Plan de-
pends on the co-operation of the people 
and the enthusiasm that they show. 
But you can take it from me, and many 
hon. Members on this side also have 
pointed it out, that there is absolutely 
no enthusiasm among the people 
in the present conditions. What do 

the people want ? You are talking 
of this scheme and that scheme ; foreign 
loans ; private sector and public sector ; 
and so on. But the people judge only 
by results. Go to the countryside. 
We who sit here do not live in towns. 
Those who live in towns take things. 
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differently. But the condition of the 
masses in the countryside is miserable. 

One hon. friend has asked : "Why 
are you in a hurry ? Why do you want 
the fruits of this Plan in your lifetime ?" 
My friend Mr. Ghose said that by 
the time the Plan yields results most of 
us will be dead. I agree entirely with 
him. I for one want to see the objec- 
tives achieved in ,any lifetime, within 
ten or fifteen years or less. Well, we 
have seen things being done in our 
neighbouring country, China, and in 
Russia. Why then should we not be 
anxious and eager to see that things 
improve in our country within the 
shortest possible time ? 

The other point is that we are all 
talking about finance. This planning 
should be the planning of a house-wife. 
My friend Mr. Mahanty from the great 
land of Utkal started with a housewife 
and ended with a flirt. (Interruption.) 
That is what he said. He said there 
was no harm in taking loans, but you 
get the loan, and later on the other man 
gets the strings. I say it is impracti-
cable and not very moral. I rise today 
to warn the country against this infilt-
ration of America. I use that word 
advisedly. I know that many people 
do not like that. America has been 
throwing money into this country and 
has been sponsoring plans like Commu-
nity Projects, the Four Point Programme 
etc., and all sorts of plans. It is all 
bad. In my part of the country we 
were very happy not to see a white 
face, but today you find people from 
America everywhere. I do not for a 
moment say that our Government is a 
party to it willingly. But perhaps they 
are foolish enough to act in a way which 
may culminate in losing our 
independence. God forbid that such 
a thing should happen. There was no 
greater man in India or anywhere 
else than Mahatmaji. And many 
people who were intimately connected 
with him know that when, before his 
death, the question came up of getting 
foodstuffs from America, and when the 
question of taking a loan on that account 
from the United States of America 
came up, he said : " For heaven's sake, 
do not do it." He said that houses  

built with a loan and lands purchased 
with a loan went to the Mahajan. 
Well, Sir, we know what happens in a 
village, in a family : if you do certain 

j things by taking a loan, if you build 
' a house and spend on your clothes and 

purchase lands, by borrowing, ultimate-
ly in 99 cases out of too the land and the 
house go to the Mahajan. So, I warn 
the Government on no account to think 
of taking loans from America. Harness 
our own resources and plan within 
those resources. It does not matter 
if we do not achieve results within five 
or ten years. But do not cig.  a thing 
which is harmful. Why is it that a 
mighty State like America is giving 
loans to us ? Is it out of charity alone ? 
Is it throagh magnanimity that they 
arc giving loans ? There is that 
example of Korea. Why is the United 
States poking its nose there and causing 
bloodshed ? It was a domestic affair 
of the Koreans—North Korea and South 
Korea. Why on earth should America 
go and poke its nose into the affairs 
of other countries ? Take the case of 
China. There was the Government, 
and there were the people. They have 
a sort of the Government—good, bad, 
indifferent : no concern of ours. 
But America is maintaining a man 
in Formosa—Chaing-kai-Shekh. and 
meeting all his costs. Why ? So 
that one day this fellow wdl jump again 
into China and thereby give America 
a very good market for her trade. 

Consider the industrial advancement 
of that country also. They have ad-
vanced industrially to such an extent 
that they have lost all human ideas 
about the freedom of other countries. 
Well. is it our idea to develop so much 
as to seek markets. and then to wage 
war, and to get into schemes against 
other countries ? Heaven forbid ! 
We do not want that. We want to live 
peacefully with our neighbours and with 
the peoples of the globe. So, Sir, 
whatever be your resources, you must 
plan within those resources. 

That is point number one. 

Secondly, Sir, it is no use talking 
about all those high-sounding words. 
We have seen certain schemes under- 
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taken in the States. For example, 
much has been said about the minor 
irrigation schemes. I will read to you 
in two minutes the statement of a very 
responsible Minister of Bihar. So 
much money has been earmarked for 
minor schemes. I believe the result 
will be the same. 

Sir, I will read out what Dr. A. N. 
Sinha, the Deputy Chief Minister of 
Bihar said on the 22nd November at 
Gaya. Sir, I am sorry there is no 
sufficient light. Can I get some light, 
Sir ? 

MR. DEPUTY CHAIRMAN : He 
may give the substance. 

SHRI M. P. N. SINHA : . . . . that those 
men who were found dishonest, will 
not be given party tickets but they got 
it and they have got into office in Bihar 
and they will now have to do this plan-
ning. I say, Sir. the object of the Plan 
is to help the country. But my fear 
is that they will plan their own things 
and they will not plan for the benefit of 
the country. I therefore request the 
Government that planning should be 
done in an hones, way and a dishonest 
agency cannot do it. Therefore, Sir, 
I would request the High Command and 
the Government of India to see that 
where there are charges of dishonesty 
against officers or members of the Go-
vernment, those people should be re-
moved outright and then there may 
be some chance of the success of the 
Plan. 

SHRI M. P. N. SINHA : He said 
Sir, that crores of money spent on 
minor irrigation has been wasted in 
Bihar. In respect of these projects-
Hirakud project, Damodar Valley pro-
ject 

 
 and other schemes like your In-

dustrial Finance Corporation—charges 
have been levelled of dishonesty and 
incompetency. Sir, I take those two 
things together. I think an incompe-
tent man, an incompetent officer, an 
incompetent colleague is as bad as a 
dishonest one. So, I would urge the 
Government, Sir, and I would tell 
them—I mean well by their Plan—that 
if they want really -that they should 
succeed in this Plan. then they should 
be very strict about the administration 
of that Plan. Sir, I find there have been 
charges levelled against the responsible 
men here in the Centre and in the 
States, enquiry has been made and the 
result is that somebody is only trans-
ferred. Members of the Party have 
been accused of very dishonest acts. 
Well, instead of sacking them, they 
have been promoted. Take for 
example, Sir, the case of my State of 
Bihar. I am not a Congress man but 
I am a Bihari. I decided that if some 
are dishonest, they should not be given 
Congress tickets. But the High Com-
mand said.... 

MR. DEPUTY CHAIRMAN : 
-Please speak on the Plan, Mr. Sinha.  

(Time bell rings.) 

Sir, I had to say many things, but 
for want of time I cannot do so. 

DR. S. K. BHUYAN (Assam) : Mr. 
Deputy Chairman, I rise to support the 
Resolution moved by she Prime Minister 
that the Council should accord a general 
approval to the First Five Year Plan. 

To me the Plan appears to be an 
epical endeavour to bring about not only 
the economic uplift of India, but im-
provement in all possible directions, 
including the sphere of intellectual pro-
gress. The Planning Commissioners 
are thus perfectly justified in their 
assertion that planning should aim at 
"raising the standard of living of the 
people and to open out to them oppor-
tunities for a richer and more varied 
life". The Plan is an integrated one, 
as each scheme has been drawn up to 
fit in with the objective of all-round 
progress. The Plan is flexibL and is 
thus capable of modifications here and 
there in the light of actual experience ; 
and it is the first quinquennial plan to 
be followed by plans at subsequent 
stages. Conscious and deliberate plan-
ning has been undertaken in the past, 
but not on this comprehensive, colossal 
and multi-purpose scale. In other 
places, people have been directed to 
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work out similar plans, but in India 
people have been induced to co-operate 
in the implementation of the Plan, 
as without their active and enthusiastic 
support no plan of this dimension can 
even attain success. There is no ele-
ment of conscription or compulsion 
about the working of the Plan. 

I have been specially impressed by 
the provisions made for educational 
progress in different States. Grants have 
been made, in one State or the other, 
for improvement of primary and secon-
dary education, for improving the pay 
and prospects of school teachers, for 
establishing high schools and colleges 
for girls, for improvement and expan-
sion of Government and private 
colleges and technical institutions, for 
establishment of new universities and 
expansion of existing ones, for improve-
ment of oriental education and establish-
ment of libraries, and for the working 
of the National Cadet Corps Scheme. 

The one thing which has appealed 
to me most in the educational part of 
the Plan is the encouragement which 
it gives to private studies on the part 
of women as well as of men as I 
have myself been a sponsor of this idea 
some years rgo. We can just imagine 
the vast number of persons whose lives 
become frustrated because they cannot 
pursue their studies owing to ill-health, 
poverty of lack of foresight. The 
Planning Commissioners have now ad-
mitted, as a measure to relieve conges-
tion in colleges, that "immediate 
facilities should be provided for private 
study through correspondence courses 
and Radio lectures and allowing students 
to take various examinations privately." 
They have even affirmed that the "non-
possession of a degree should be no bar 
to taking the competitive examination 
for recruitment to the services". 

As regards the State of Assam, we 
are grateful for the provisions for various 
schemes which are enumerated in the 
volume on Development Schemes. 
A crore of rupees has been allotted for 
preventing' further erosion of the town 
of Dibrugarh, and another crore for 
navigation, embankment and drainage 
projects. The Umtru project will 
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supply electric energy to Gauhati 
and surrounding areas. Provisions 
have been made under Agricultural 
and Rural Development, Major Irriga-
tion and Power Projects, for Industry 
(Cottage Industry and other industries), 
for Transport and for social services 
like Education, Medical, Public Health, 
Housing, Labour and Labour Welfare 
and Welfare of Backward Classes. A 
considerable amount has also been pro-
vided for the development of the North 
East Frontier Agency. The provisions 
made for the establishment of the Agri-. 
cultural College which is already func-
tioning and for the development of the 
Prince of Wales Technical School at 
Jorhat into a College of Engineering 
and Technology are highly welcome 
measures. 

I would mention here that help is 
necessary in other directions as well. 
Assam is a very backward State, but it 
has marvellous resources both in natural 
wealth and man power. As it is not a 
very highly industrialised area, private 
donations mainly emanate from the tea-
planters whose condition as we all know, 
is far from satisfactory at present. So, 
we have to depend on Government for 
our schemes of improvement. There is 
a very great pressure on the finances of 
the State which are crippled by the 
natural calamities to which the State is 
frequently exposed. I would therefore 
urge upon the Planning Commission 
to allot to Assam sufficient funds for 
improvement in a few other directions 
as well. 

Some relief is urgently needed to help 
teachers in schools and colleges. The 
education of children and youths will 
be seriously hampered if teachers are 
not kept above wants ; if they have to 
eke out their income by other means 
like private tuitions, and make them-
selves tired and exhausted for their 
work in the ells room. 

The N. C. C. Scheme in Assam should 
have further monetary reinforcement 
from the Central Government. A time 
may come when the people of Assam 
will have to take a major share in the 
defence of their land ; and in view of 
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the martial races living in the State, 
the initial military training imparted 
under the N. C. C. Scheme is imbued 
with great potentiality. 

The expansion of the aided colleges 
in buildings and equipment should also 
be facilitated by grants to be newly 
provided in the Plan. 

Women in Assam have progressed 
very rapidly in the educational field. 
There is only one women's college, viz., 
The Handgini Girls College at Gauhati. 
A sum should be provided for its all-
round improvement. 

The newly established University at 
Gauhati is crippled in its progress for 
want of funds. Expansion has become 
impossible and the buildings which can 
be erected with the funds available now 
will rarely meet the actual needs. Be-
sides teaching the usual curricula of a 
University, the Gauhati University can 
specialise in intensive research and 
studies in anthropology, languages, geo-
logy, zoology, mineralogy, botany and 
forestry, for which there are ample 
opportunities in and near the State. 
The University can be developed, 
funds permitting, into a centre where 
intellectuals of Eastern India of both 
the categories—advanced and back-
ward—can meet their compatriots  
from ether parts cf the Union for the 
study of that unique civilisation which 
has sprung and grown on the banks of 
the Brahmaputra, representing the best 
that can be given by the culture ( f the 
Aryans and the habits and customs of 
the non-Aryan tribes. The Univer-
sity can ultimately grow into a Purba-
Bharati, as a torch to illuminate ti-
dark corners of Eastern India. India 
has received the impact cf the civilisa-
Oen of the Gangetic valley but it is still 
a stranger to what has been going or ire 
Assam. Grants to the University Of 
Gauhati will thus be utilised for pt rposes 
which can be described as all-India and 
federal. The all( tment granted fbr the 
five years 1951-56 should be raised to 
a crore at least for the same period to 
enable the University to erect its build-
ings and execute measures of immediate 
expansion. 

With these few words, I supper' the 
Resolution which has been placed before 
the Council. 

SHRI B. RATH : Sir, I thought 
that the consideration cf tne Planning 
Commission's Report would not be cor-
vcrted into a debate of the views ex-
press d by other hon. Members, but 
my hen. friend Mr. Parikh nas tried ro 
pooh -poet the idea expressed by Mr. 
St ndarayya with regard to the sources 
from which capital can be n- ade avail-
able without depending on fc reign loans 
or on the budgets of the States or the 
Centre, without havirg recourse to 
deficit financing, ana without imposing 
any fresh taxes on the people,. If he 
takes a proper look at the Plan and rot 
in the circumscrined way in which he 
leeks at .t, tie will find that there is 
plenty of money in the private sector 
which has enabled them during the last 
few years to give dividends ever to the 
extent cf 15 per cent. and 15 per cent., 
which has crabled ti- em to make profits 
amcurtirg in some cases to even cent 
per cent. of the total investment. If 
only my friend had thought of the na-
tion's interests, he would have found 
that there ls sufficient capital to develop 
their cwr indsutries for their own pro-
fit in future years. Of course, wren I 
suggest tc him that he should be at least 
broadminded enough to make a little 
more investment, he would never agree. 
I an not asking him to throw r is money 
away but to distribute it among them-
selves. I krew that if tri:iy invest 
more, they will get mere dividends and 
will get more profits. Apart from its 
being in their interests, it will also help 
in the development of the country. 
That is all that we want of them. 

Then, Sir, corning to the Plan 
if we are to discuss the Plan in the way 
we have been asked tc dc, it will not do 
any ju, tice to the House, because in 
the two volumes there are many details 
which need discussion, not merely the 
fint four Cnapters, as has been stated 
by the Prime Minister as the basis for 
discussion. Sir, it is I/ )1-  the aims and 
cbj ..ctives or our approach that will give 
us food, that will give us clothing. It is 
the real ccrtent of the Plan itself that 
will show us the targets that we are tc 
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achieve in the next five years. Sir, 
the targets that are before vs, the ma-
terials before us, (tow that we can in 
the next twenty-sew.n ylars double our 
national income. We know very well 
that the majority in this country live 
below the subsistence level. We know 
very well that the majority of our 
people have no clothes to wear. We 
should discuss the Plan it this cen+ext. 
S;r, I would rot venture to go into the 
theories that have been laid down in 
this Plan, but I will try to show how 
the Plan is going to be worked in tl - e 
next five years. I will just take foots 
as they are ;n a memorandum published 
by the Government cf Orissa. 

6 P.M. 

MR. DEPUTY CHAIRMAN : How 
much more time will the hon. Member 
take ? 

SHRT B. RATH : I will take some to 
or 15 minutes more. 

MR. DEPUTY CHAIRMAN : You 
can resume your speech tomorrow. 

The Council then adjourned 
till ter. of the clock on Wed- _ 
nesday, the 17th December 
1952. 
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